ORISSA HIGH COURT

FILING REPORT ASON :03/02/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
1 BLAPL/0000930/2020 GOUTAM RAY V.NARASINGH AIRPORT /19 /2020
VS VS 0
STATE OF ODISHA I
2 BLAPL/0000931/2020 MANAS SETHI SARADA PRASAD DASH /10
VS VS 0
STATE OF ODISHA I
3 BLAPL/0000932/2020 RAMESH EKKA BISWARANJAN DALAI RAJGANGPUR /209 /2019
VS VS 0
STATE OF ODISHA I
4 BLAPL/0000933/2020 SANJEEB KUMAR SANDIL @ DABLU B.N.BEHERA BAMBARI /13/2019
VS VS 0
STATE OF ODISHA Il
5 BLAPL/0000934/2020 KRUSHNA PATRA @ KRUSHNA CHANDRA PABRRAJA PRASANNA DAS GUNUPUR /182 /2019
VS VS 0
STATE OF ODISHA I
6 BLAPL/0000935/2020 SUBRAT KAR BIKRAM CHANDRA GHADEI SORO /16 /2020
Vs VS 0
STATE OF ODISHA I
7 BLAPL/0000936/2020 RAJESH @ RAJBAL HANS SATYANARAYAN MISHRA SINAPALI /191 /2019
VS VS 0
STATE OF ODISHA I
8 BLAPL/0000937/2020 PAPUN @ DUSHMANTA MAHAKUD DIGAMBAR SETHI GHATAGAON /93 /2019
VS VS 0
STATE OF ODISHA I
9 BLAPL/0000938/2020 SUNIL RAY KARUNAKAR JENA NANDAPUR /35 /2019
VS VS 0
STATE OF ODISHA I
10 BLAPL/0000939/2020 JTENDRA @ JITU JENA PRADEEP KUMAR PANDA ANGUL TOWN /55 /2020
VS VS 0
STATE OF ODISHA I
11 BLAPL/0000940/2020 SURA @ SURESH CHANDRA SAHOO SASWAT DAS FATEGARH /186 /2019
VS VS 0

STATE OF ODISHA
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12 BLAPL/0000941/2020 JAYDEV BISWAS G.N.MISHRA KALIMELA /210 /2019
VS VS 0
STATE OF ODISHA I
13 BLAPL/0000942/2020 SATYAPRIYA KHANDAYATRAY JYOTIRMAYA SAHOO GADISAGADA /158 /2019
VS VS 0
STATE OF ODISHA I
14 BLAPL/0000943/2020 BANAMALI JUANGA SATYABHUSAN DAS KEONJHAR TOWN /16 /2019
VS VS 0
STATE OF ODISHA I
15 BLAPL/0000944/2020 ANNA KANDMAKA @ ANNA KANDAMAKA SHANTI PRAKASH MOHANTY 165 /2018
VS VS 0
STATE OF ODISHA I
16 BLAPL/0000945/2020 RAMA KRISHNA KAR PRADEEP KUMAR MOHAPATRA BHUBANESWAR VIGILANCE /05 /2020
VS VS 0
STATE OF ODISHA(VIG.) I
17 BLAPL/0000946/2020 PURASOTAM @ PURIA ROUT DEBASNAN DAS KUJANGA /02 /2019
VS VS 0
STATE OF ODISHA I
18 BLAPL/0000947/2020 BIJAY KUMAR BARIK SUSHANTA KU SAMANTARAY BADAMBADI /90 /2013
VS VS 0
STATE OF ODISHA Il
19 BLAPL/0000948/2020 PRAKASH PATTANAIK AMIT KU. NATH BANARAPAL /02 /2020
VS VS 0
STATE OF ODISHA I
20 BLAPL/0000949/2020 ABINASH DASH ANIRUDHA DAS BINJHARPUR /131 /2019
Vs VS 0
STATE OF ODISHA I
21 BLAPL/0000950/2020 DURUSU HESA @ DURSU HESSA JYOTIRMAYA SAHOO CHANDAKA P.S. /151 /2018
VS VS 0
STATE OF ODISHA I
22 BLAPL/0000951/2020 AMIR KHAN @ ABDUL AMIR KHAN TRILOCHAN NANDA JONK /3 /2020
VS VS 0
STATE OF ODISHA I
23 BLAPL/0000952/2020 ASHALU @ SURENDRA MOHANTA PARTHA SARATHI NAYAK KARANJIA /144 /2019
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VS VS 0
STATE OF ODISHA I
24 BLAPL/0000953/2020 SURENDRA NAG CHANDRAKANTA NAYAK SAMBALPUR TOWN /116 /2018
VS VS 0
STATE OF ODISHA I
25 BLAPL/0000954/2020 BISWAJ T SARKAR @ BISU ASHUTOSH PATTANAIK AIRPORT /100 /2019
VS VS 0
STATE OF ODISHA I
26 BLAPL/0000955/2020 SOURAV KUMAR SANJIB MOHANTY KHETRARAJPUR /321 /2019
Vs VS 0
STATE OF ODISHA I
27 BLAPL/0000956/2020 SK.SABIR @ SK. GORA U.C.JENA PURUNABAZAR /15 /2020
VS VS 0
STATE OF ODISHA I
28 BLAPL/0000957/2020 LAKHAN SINGH ASHOK DAS R.UDAYAGIRI /23 /2019
VS VS 0
STATE OF ODISHA I
29 BLAPL/0000958/2020 RAMESH BOE S.K.DWIBEDI BELPARA /250 /2019
VS Vs 0
STATE OF ODISHA I
30 BLAPL/0000959/2020 TILAKAR BACHHA SURYA KANTA DWIBEDI KEGAON /160 /2019
Vs VS 0
STATE OF ODISHA I
31 BLAPL/0000960/2020 RAMA @ AJAYA KUMAR NAIK PARTHA SARATHI NAYAK NALCO /4 /2020
VS VS 0
STATE OF ODISHA I
32 BLAPL/0000961/2020 BANTY BADPANDA BIJAYA KUMAR RAGADA AMBABHONA /146 /2019
VS VS 0
STATE OF ODISHA I
33 BLAPL/0000962/2020 SHYAM SUNDAR MAJHI PARTHA SARATHI DAS PATNA /93 /2019
Vs VS 0
STATE OF ODISHA I
34 BLAPL/0000963/2020 MANTU @ SUDHANSU BAG NITYANANDA MOHAPATRA MUDANPUR RAMPUR /195 /2019

VS

VS
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STATE OF ODISHA Il

35 BLAPL/0000964/2020 SAGAR PRADHAN PARTHA SARATHI DAS POLASARA PS/197 /2019
VS VS 0
STATE OF ODISHA I

36 BLAPL/0000965/2020 RASHMI RANJAN SWAIN ANJAN KUMAR BISWAL MARSHAGHAI /229 /2019
VS VS 0
STATE OF ODISHA I

37 BLAPL/0000966/2020 DINABANDHU MOHARANA @ DANDU SRINIVAS MOHANTY RANPUR /20 /2015
VS VS 0
STATE OF ODISHA I

33 BLAPL/0000967/2020 GUDU @ PRADEEP BEHERA ABHIJT DAS JAJPUR TOWN /392 /2019
VS VS 0
STATE OF ODISHA Il

39 BLAPL/0000968/2020 DENGUN SABAR RATIKANTA MOHAPATRA PUTASINGH /17 /2016
VS VS 0
STATE OF ODISHA I

40 BLAPL/0000969/2020 ANUP KUMAR PRADEEP KUMAR PANDA /10
Vs VS 0
STATE OF ODISHA I

a1 BLAPL/0000970/2020 SUSILA NAYAK RABINDRA NATH PANDA ADVA /52 /2019
VS VS 0
STATE OF ODISHA I

42 BLAPL/0000971/2020 MUDE WANJAM| @ BANJAMI JUGALA KISHORE PANDA KALIMELA /132 /2019
VS VS 0
STATE OF ODISHA I

43 BLAPL/0000972/2020 RAHUL @ SHANKAR CHHURA JN.PANDA MUDANPUR RAMPUR /195 /2019
VS VS 0
STATE OF ODISHA I

44 BLAPL/0000973/2020 BULU @ SIDHANTA BEHERA @ SIDDHANTA BEBIERNDRA KUMAR MOHAPATRO KIAKATA /25 /2019
VS VS 0
STATE OF ODISHA I

45 BLAPL/0000974/2020 SAILENDU BISWAL SK.SARANGI MAHILA P.S.(BBSR) /03 /2020
VS VS 0

STATE OF ODISHA
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46 BLAPL/0000975/2020 SAROJKUMAR SAHOO ARIJEET MISHRA KEONJHAR SADAR /02 /2020
VS VS 0
STATE OF ODISHA I
47 BLAPL/0000976/2020 KAMAKSHYA SAHU @ KAMAKHYA PRASAD BAM®XUMAR MOHANTY ANGUL TOWN /55 /2020
VS VS 0
STATE OF ODISHA I
48 BLAPL/0000977/2020 SANTOSH PATRA B.R.TRIPATHY BARKOTE /162 /2019
VS VS 0
STATE OF ODISHA I
49 BLAPL/0000978/2020 GYANA RANJAN BADAJENA MANOJKUMAR AGRAWALLA JANKIA P.S. /59 /2017
VS VS 0
STATE OF ODISHA I
50 BLAPL/0000979/2020 OM PRAKASH CHOUHAN AJAYA KU. PRADHAN NABARANGAPUR TOWN /138 /2019
VS VS 0
STATE OF ODISHA I
51 BLAPL/0000980/2020 NIRANJAN BEHERA @ SUBASH BEHERA ~ SURYAKANTA DWIBEDI FATEGARH /177 /2019
VS VS 0
STATE OF ODISHA I
52 BLAPL/0000981/2020 ARNAPURNA PARIDA BASANTA KUMAR DAS KHAIRA /270 /2019
VS VS 0
STATE OF ODISHA Il
53 BLAPL/0000982/2020 MOHAN MELEKA B.R.TRIPATHY BANDHUGOAN /48 /2018
VS VS 0
STATE OF ODISHA I
54 BLAPL/0000983/2020 ANGI @ RANGABATI NAYAK BASANTA KU DAS BHUBAN /39 /2019
Vs VS 0
STATE OF ODISHA I
55 BLAPL/0000984/2020 JAGANATH JANI RAJIB LOCHAN PATTNAIK JHARIGAM /06 /2019
VS VS 0
STATE OF ODISHA I
56 BLAPL/0000985/2020 ROHIT KAUDI BIJAYA KUMAR RAGADA JHARSUGUDA /503 /2018
VS VS 0
STATE OF ODISHA I
57 BLAPL/0000986/2020 SUDAM MIRDHA SAMARENDRA BAHADUR CHARMAL /122 /2019
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VS VS 0
STATE OF ODISHA I

58 BLAPL/0000987/2020 UNGA WANJAMI JUGALA KISHORE PANDA KALIMELA /132 /2019
VS VS 0
STATE OF ODISHA I

59 BLAPL/0000988/2020 ABHIMANYU MALLIK B.SINGH KAMAKHYANAGAR /171 /2019
VS VS 0
STATE OF ODISHA I

60 BLAPL/0000989/2020 LIPUN DEHURY DURGA PRASANNA MISHRA THAKURGARH /117 /2019
VS VS 0
STATE OF ODISHA I

61 BLAPL/0000990/2020 DILLIPKUMAR KHATAI B.SDASPARIDA AIR FIELD P.S. /19 /2020
VS VS 0
STATE OF ODISHA I

62 BLAPL/0000991/2020 SUKANTA KUMAR RAM MANAS RANJAN KHATUA MADHUPATNA /7 /2020
VS VS 0
STATE OF ODISHA Il

63 BLAPL/0000992/2020 JHADESWAR PRADHANI ARIJEET MISHRA BORIGUMMA /99 /2018
VS VS 0
STATE OF ODISHA I

64 BLAPL/0000993/2020 JAGA@JAGANNATH JENA@JANA SN.MISHRA 4 MARINE KASIA /3 /2020
Vs VS 0
STATE OF ODISHA I

65 BLAPL/0000994/2020 SOMNATH PAUL SATYA NA.MISHRA 4 CHITRAKONDA /140 /2019
VS VS 0
STATE OF ODISHA I

66 BLAPL/0000995/2020 RABI NARAYAN MALLICK SMRUTI RANJAN MOHAPATRA SAHADEV KHUNTA /395 /2019
VS VS 0
STATE OF ODISHA I

67 BLAPL/0000996/2020 HASAN ALLI @ NURUL HASSAN @ BABAL ~ SARAT KUMAR JENA ATTABIRA /76 /2019
VS VS 0
STATE OF ODISHA I

68 BLAPL/0000997/2020 MUNA MALLIK AMULYA RATNA PANDA BALICHANDRAPUR /270 /2019
Vs VS 0
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STATE OF ODISHA I
69 BLAPL/0000998/2020 SURENDRA KUMAR PATRA PRATIK PARIJA 110
VS VS 0
STATE OF ODISHA I
70 BLAPL/0000999/2020 BULU @ SIDHANTA BEHERA @ SIDDHANTA BEBIERNDRA KUMAR MOHAPATRO KISHORENGAR /46 /2019
Vs VS 0
STATE OF ODISHA I
71 BLAPL/0001000/2020 TINKU @ BANA @ BHANUPRATAP SAMAL ~ MANAS CHAND PATTAMUNDAI /30 /2020
VS VS 0
STATE OF ODISHA I
72 BLAPL/0001001/2020 K.BAIRI PATRA N.N.MOHAPATRO BERHAMPUR SADAR /194 /2017
VS VS 0
STATE OF ODISHA I
73 BLAPL/0001002/2020 SK.JAMIRUDDIN AMULYA RATNA PANDA JALESWAR /41 /2020
VS VS 0
STATE OF ODISHA I
74 BLAPL/0001003/2020 PARSURAM BHATRA @ SURYA AMULYA RATNA PANDA KOTPAD /200 /2019
Vs VS 0
STATE OF ODISHA I
75 BLAPL/0001004/2020 SK.JAIRUDDIN @ JAIRUDDIN @ AIRUDDIN  SMRUTI RANJAN MOHAPATRA JALESWAR /11 /2020
VS VS 0
STATE OF ODISHA I
76 CMAPL/0000098/2020 PRATAP CH.MOHANTY NITISH KU. MISHRA /1
VS VS 0
PRESIDING OFFICER, LABOUR COURT I
77 CMAPL/0000099/2020 DIVISIONAL MANAGER,ORIENTAL INSURAN@E®O.LTD., ANGUL /1
Vs VS 0
PRATIMA BEHERA AND ORS I
78 CMAPL/0000100/2020 PROP./M.D./CHAIRMAN,M/S.BHARAT SPICES IMBWINAGAR /1
VS VS 0
DIVISIONAL LABOUR COMMISSIONER CUM COMMISSIONER UNDER EMPLOY EES COMPENSATIOMACT
79 CMAPL/0000101/2020 ARUNI JHANKAR and ORS. SIDHESWAR MOHANTY /1

VS
STATE OF ORISSA

VS

Page 7/56

0
"



ORISSA HIGH COURT

FILING REPORT ASON :03/02/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
80 CMAPL/0000102/2020 BASANT KUMAR BOSE ADV /1
VS VS 0
STATE OF ORISSA I
81 CMAPL/0000103/2020 TARIQUE AHEMED ADV /1
VS VS 0
STATE OF ORISSA I
82 CMAPL/0000104/2020 HAREKRUSHNA SAMAL ADV /1
VS VS 0
ORISHA AGRO INDUSTRIES CORPORATION LTD I
83 CMP/0000109/2020 BM, ANDHRA BANK, OMC PURNA CHANDRA RATH /1
VS VS 0
BARSARANI PANDA I
84 CMP/0000110/2020 NAMITA SAHU D.P.JENA /1
VS VS 0
JUBRAJ SAHU I
85 CMP/0000111/2020 SARASWATI PATRA BANSHIDHAR BAUG /1
VS VS 0
MAMATA SAMANTARAY I
86 CMP/0000112/2020 SARASWATI PATRA BANSHIDHAR BAUG /1
VS VS 0
MAMATA SAMANTARAY Il
87 CMP/0000113/2020 PRATYUSHA RANJAN PRADHAN PRASANTA KUMAR SAHOO /1
VS VS 0
JAGANNATH KHATEI I
88 CONTC/0000375/2020 PRAMOD KUMAR BEHERA ADV. /1
Vs VS 0
ADITYA KU.RAY I
89 CONTC/0000376/2020 HARISH CHANDRA BISWAL ADV. /1
VS VS 0
DR. KRISHAN KUMAR I
% CONTC/0000377/2020 BIBHUTI BHUSAN SAHOO ADV /1
VS VS 0
BISWAJT DAS I
o1 CONTC/0000378/2020 ARUN KUMAR BHOI ADV /1
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VS VS 0
BALBAANT SINGH I
92 CONTC/0000379/2020 SATYANARAYAN BEHERA ADV /1
VS VS 0
PARAG HARSHAD GAVALI I
93 CONTC/0000380/2020 KABI GOCHHAYAT ADV /1
VS VS 0
SANGRAMJEET NAYAK I
94 CONTC/0000381/2020 JYOTSNAMAYEE NAYAK ADV /1
VS VS 0
CHITHRA ARUMUGAM I
9% CONTC/0000382/2020 MANMOHAN KAHALSINGH ADV /1
VS VS 0
CHITHRA ARUMAGAM I
% CONTC/0000383/2020 PURUSOTTAM TRIPATHY ADV /1
VS VS 0
CHITHRA ARUMUGAM Il
97 CONTC/0000384/2020 CHANDRA SEKHAR PRADHAN ADV /1
VS VS 0
CHITHRA ARUMAGAM I
98 CONTC/0000385/2020 RAJLAXMI DAS MOHAPATRA ADV /1
Vs VS 0
CHITHRA ARUMUGAM I
%9 CONTC/0000386/2020 HEMANTA KUMAR MOHANTY ADV /1
VS VS 0
DEORANJAN KUMAR SINGH I
100 CONTC/0000387/2020 ARATI SAHOO PRAMODA KUMAR MISHRA /1
VS VS 0
RAJENDRA PRASAD TRIPATHY I
101 CONTC/0000388/2020 AKRURA BAHUBALINDRA SIDHARTH PRASAD DAS /1
VS VS 0
PRADEEP KUMAR JENA I
102 CONTC/0000389/2020 PRAHALLAD BEHERA adv /1
Vs VS 0
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NIRANJAN SAHU 1
103 CONTC/0000390/2020 ABDUL MAJID KHAN ADV /1
VS VS 0
STATE OF ODISHA 1
104 CONTC/0000391/2020 SUBASH CH.NAYAK ADV 1
VS VS 0
BIBHU PRASAD SARANGI 1
105 CONTC/0000392/2020 MUKTIKANTA NAYAK ADV /1
VS VS 0
BIBHU PRASAD SARANGI 1
106 CONTC/0000393/2020 PANKAJKUMAR SETHI JYOTIRMAY GUPTA /1
VS VS 0
MITRABHANU MOHAPATRA 1
107 CONTC/0000394/2020 BANSIDHAR NAYAK ADV /1
VS VS 0
BIRANCHI NARAYAN MOHANTY 1
108 CONTC/0000395/2020 SANJUKTABALA NATH SATYAJT SAMAL 1
VS VS 0
BISHNU PRASAD MISHRA 1"
109 CONTC/0000396/2020 KABIRAJBEHERA A.PATTANAIK /1
VS VS 0
PRADEEP KUMAR JENA 1
110 CONTC/0000397/2020 RAMESH CHANDRA ROUT A.PATTANAIK 1
VS VS 0
PRADEEP KUMAR JENA 1
111 CONTC/0000398/2020 RAMA KRISHNA MALLA ADV 1
VS VS 0
PRADEEP KUMAR JENA I
112 CONTC/0000399/2020 SRIBATSA KUMAR BARAL adv 1
VS VS 0
arun kumar agarwalla I
113 CONTC/0000400/2020 D.RAJGOPAL RAO adv I
VS VS 0

ARUN KUMAR AGARWALLA
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114 CONTC/0000401/2020 CHHANDA CHARAN BIRTIA ADV /1
VS VS 0
ARUN KU.AGARWALLA I
115 CONTC/0000402/2020 KHITISH CHANDRA PATEL ADV /1
VS VS 0
ARUN KUMAR AGRAWALLA I
116 CONTC/0000403/2020 RAJAYA BURJPETA ADV /1
VS VS 0
ARUN KUMAR AGRAWALLA I
117 CONTC/0000404/2020 ABHAY SHANKAR JOSHI ADV /1
VS VS 0
ARUN KUMAR AGARWALLA I
118 CONTR/0000003/2020 JAGABANDHU MALLICK ADV. /10
VS VS 0
STATE OF ORISSA I
119 CONTR/0000004/2020 GOUTAM CHANDRA DAS RN.MOHANTY /10
VS VS 0
DCP,BBSR I
120 CRLA/0000090/2020 SUJIT SAHU @ SUJIT KUMAR SAHU TRILOCHAN NANDA BOLANGIR TOWN /29 /2020
VS VS 0
STATE OF ODISHA Il
121 CRLA/0000091/2020 RAMA NARAYAN BEHERA BIBHU PRASAD DAS VIGILANCE PS (BERHAMPUR) /34 /2014
VS VS 0
STATE OF ODISHA I
122 CRLA/0000092/2020 KRISHNA @ KUSTA @ PATI GOUDA @ BHATRRAJIB LOCHAN PATTNAIK DABUGAM /177 /2019
Vs VS 0
STATE OF ODISHA I
123 CRLA/0000093/2020 MANUA @ MANORANJAN ROUT SATYA RANJAN MULIA PATKURA /105 /2013
VS VS 0
STATE OF ODISHA I
124 CRLA/0000094/2020 BISHNU BAG @ DAMBUDA JN.PANDA BISWANATHPUR /34 /2019
VS VS 0
STATE OF ODISHA I
125 CRLA/0000095/2020 PABITRA NAIK RAJV KUMAR MAHANTA JODA /65 /2017
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VS VS 0
STATE OF ODISHA I
126 CRLA/0000096/2020 SUMANTA KUMAR NAYAK MANAS CHAND CHAMPUA /82 /2018
VS VS 0
STATE OF ODISHA I
127 CRLM(C/0000308/2020 BIBHUTI BHUSAN PATRA RAJENDRA KUMAR PRADHAN NARASINGHPUR /93 /2010
VS VS 0
STATE OF ODISHA I
128 CRLM(C/0000309/2020 LATA SONI TRILOCHAN NANDA KOMNA PS/110 /2015
Vs VS 0
STATE OF ODISHA I
129 CRLMC/0000310/2020 DURGA PRASAD SATPATHY HARIHAR PANIGRAHI BHUBANESWAR VIGILANCE /6 /2008
VS VS 0
STATE OF ODISHA I
130 CRLMC/0000311/2020 SIDHARTHA MOHAPATRA@PATRA BICHITRA NARAYAN SATAPATHY KUJANGA /340 /2011
VS VS 0
STATE OF ODISHA I
131 CRLMC/0000312/2020 DILLIPKUMAR NATH M/S.K.K.SWAIN BADSAHI /158 /2018
VS Vs 0
STATE OF ODISHA I
132 CRLMC/0000313/2020 TEK BAHADUR@TINKU ARIJEET MISHRA JATNI P.S. /46 /2013
Vs VS 0
STATE OF ODISHA I
133 CRLMC/0000314/2020 BHALU@UMESH CHANDRA BHUKTA AK.SAHOO ATHAMALLIK /26 /2016
VS VS 0
STATE OF ODISHA I
134 CRLMC/0000315/2020 SABHYA RANI ROUT SOMADARSAN MOHANTY 110
VS VS 0
STATE OF ODISHA I
135 CRLMC/0000316/2020 RABI NARAYAN NANDA RANJAN KUMAR MOHANTY KORAPUT VIGILANCE /18 /2009
Vs VS 0
STATE OF ODISHA(VIG.) I
136 CRLM(C/0000317/2020 BHAGIRATHI PRADHAN@BHAIGA PRADHANJUGALA KISHORE PANDA /10

VS

VS
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STATE OF ODISHA I
137 CRLMC/0000318/2020 SK.LAL @RASID QUADIR@RASID QUADIRI  JAGANNATH KAMILA 110
VS VS 0
STATE OF ODISHA I
138 CRLM(C/0000319/2020 AKHILI PODDAR SIDHARTHA DAS AIR FIELD P.S. /344 /2018
Vs VS 0
STATE OF ODISHA I
139 CRLMC/0000320/2020 DILLIP HANSDA RAJV KUMAHANT CHAMPUA /34 /2008
VS VS 0
STATE OF ODISHA I
140 CRLMC/0000321/2020 PRADEEP KUMAR DEHURY @PRADIPA KUMASUFSHKANTA DWIBEDI HANDAPA /43 /2003
VS VS 0
STATE OF ODISHA I
141 CRLM(C/0000322/2020 BASANTA KUMAR DAS@BASANTA DASH  JN.PANDA /10
VS VS 0
STATE OF ODISHA I
142 CRLM(C/0000323/2020 ATISH PRASAD DAS ALOK KUMAR PANDA MAHILA P.S.(BBSR) /89 /2013
Vs VS 0
STATE OF ODISHA I
143 CRLMC/0000324/2020 SRINIBASH BISWAL SSRAY 2 110
VS VS 0
STATE OF ODISHA I
144 CRLMC/0000325/2020 SARANGADHAR SAHOO PRASANTA KUMAR NANDA 110
VS VS 0
STATE OF ODISHA I
145 CRLMC/0000326/2020 BILAL ANSARI@MD BILAL ANSARI DHIRENDRA KUMAR MOHAPATRA /10
Vs VS 0
STATE OF ODISHA I
146 CRLMP/0000161/2020 NAMITA KIMBHIRA M/S.K.PMOHANTY /10
VS VS 0
STATE OF ODISHA I
147 CRLMP/0000162/2020 HRUSIKESH PANDA GAUTAM KUMAR ROUTRAY 110

VS
STATE OF ODISHA

VS
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148 CRLMP/0000163/2020 GOBINDA CHANDRA MALLICK BHAKTA RANJAN BARIK /10
VS VS 0
SP, CUTTACK I
149 CRLMP/0000164/2020 REENA MOHANTA B.M.SARANGI 110
VS VS 0
IIC, BADACHANA PS I
150 CRLMP/0000165/2020 DEBASIS SARANGI B.M.SARANGI 110
VS VS 0
1IC, MADHUPATNA PS I
151 CRLMP/0000166/2020 BRAJABANDHU BEHERA GOKHA BEHERA /10
VS VS 0
STATE OF ODISHA I
152 CRLMP/0000167/2020 SONALISA PANDA SAROJRANJAN SUBUDHI /10
VS VS 0
ASUTOSH MEKAP I
153 CRLREV/0000089/2020  SASHIBHUSAN LOHAR TUKUNA KU MISHRA PATNA /125 /2018
VS VS 0
STATE OF ODISHA I
154 CRLREV/0000090/2020  JTENDRA @ JTENDRIYA BEHERA ARUN KUMAR DAS /10
VS VS 0
KUMUDINI BEHERA Il
155 CRLREV/0000091/2020  P.SHYAM SUNDAR PRUSTY JSAHU KHALLIKOTE /265 /2016
VS VS ADDL SESSIONS JUDGE, KHALLIKOTE(Ganjam)
STATE OF ODISHA ST/0000245/2019
156 CRLREV/0000092/2020  P.SHYAM SUNDAR PRUSTY JSAHU KHALLIKOTE /253 /2016
Vs VS ADDL SESSIONS JUDGE, KHALLIKOTE(Ganjam)
STATE OF ODISHA ST/0000246/2019
157 CRLREV/0000093/2020  BABULU MUNDA @ BABLU RAMAKANTA PRADHAN RUGUDI /96 /2014
VS VS 0
STATE OF ODISHA I
158 CRLREV/0000094/2020  SOMNATH ACHARYA SAUMYA RANJAN PRADHAN /10
VS VS 0
STATE OF ODISHA I
159 CRLREV/0000095/2020  CHANDRAMANI GAHAN VIVEKANAND JENA /10
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VS VS
ANNAPURNA GAHAN

0
1"

160 FAO/0000097/2020 SURATA BHAISA @ SURAT BHAISA DHANANJAYA MUND /1
VS VS 0
UNION OF INDIA I
161 FA0/0000098/2020 TUSI MANDAL DHANANJAYA MUND /1
VS VS 0
PRESIDING OFFICER, RAIOLWAY CLAIM TRIBUNAL I
162 FAO/0000099/2020 GITA DEVI DHANANJAYA MUND /1
Vs VS 0
PRESIDING OFFICER, RAILWAY CLAIMS TRIBUNAL I
163 FAO/0000100/2020 TARABATI PURTTI @ PURTI DHANANJAYA MUND /1
VS VS 0
PRESIDING OFFICER, RAILWAY CLAIMS TRINBUNAL I
164 FAO/0000101/2020 LAJJAVATI DHANANJAYA MUND /1
VS VS 0
PRESIJDING OFFICER, RAILWAY CLAIMS TRINBUNAL I
165 FA0/0000102/2020 SALAMA BEGUM @ SALA BEGUM SARE ALI @HANANJAYA MUND /1
VS Vs 0
PRESIJDING OFFICER, RAILWAY CLAIMS TRIBUNAL I
166 FA0/0000103/2020 KIRAN DEVI RAY DHANANJAYA MUND /1
Vs VS 0
PRESIDING OFFICER, RAILWAY CLAIMS TRIBUNAL I
167 FAO/0000104/2020 DIVISIONAL RAILWAY MANAGER, EAST COASNRIIYWAKYMAR MISHRA /1
VS VS 0
BHIKARI SAMANTARAY I
168 FAO/0000105/2020 BENUDHAR SINGH M/S.K.C.PRADHAN /1
VS VS 0
STATE OF ODISHA I
169 FAO/0000106/2020 M/S.HDFC ERGO G.I.CO. LTD. ADAM ALI KHAN /1
Vs VS 0
JAMUNA SAHOO I
170 FAO/0000107/2020 LEGAL MANAGER, M/S. HDFC ERGO G.|.CO. LADAM AL| KHAN /1

VS VS

Page 15/56

0



ORISSA HIGH COURT

FILING REPORT ASON :03/02/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
RAJVEER @ RAJVEER SINGH Il
171 FA0/0000108/2020 STATE OF ODISHA SR.S.C. (SAND ME) /1
VS VS 0
M.C. OF RAJIB GANDHI HIGH SCHOOL I
172 FA0/0000109/2020 STATE OF ODISHA AGA. /1
VS VS 0
SABYASACHI TRIPATHY I
173 FAO/0000110/2020 STATE OF ODISHA AGA. /1
VS VS 0
SUDHANSU SEKHAR PATRA I
174 FA0/0000111/2020 G.B. OF NEELASHAILA MAHAVIDYALAYA, JABDYY A KUMAR MOHANTY /1
VS VS 0
DEBENDRA KU.BHYAN Il
175 LAA/0000002/2020 UNION OF INDIA SATYASINDHU KASHYAP /1
VS VS 0
SAROJINI TUNGA I
176 LAA/0000003/2020 UNION OF INDIA SATYASINDHU KASHYAP /1
Vs VS 0
CHAMPABATI SAHOO I
177 LAA/0000004/2020 UNION OF INDIA SATYASINDHU KASHYAP /1
VS VS 0
TARAMULA @ CHARUBALA SAMANTARAY I
178 LAA/0000005/2020 UNION OF INDIA SATYASINDHU KASHYAP /1
VS VS 0
MANOJKU.BISWAL I
179 LAA/0000006/2020 UNION OF INDIA PARTHA SARATHI NAYAK /1
VS VS 0
DASARATHI PATTANAIK I
180 LAA/0000007/2020 UNION OF INDIA PARTHA SARATHI NAYAK /1
VS VS 0
SUDHANSU SEKHAR PATTANAIK I
181 MACA/0000061/2020 THE BRANCH MANAGER, M/S. NEW INDIA ASSRANIERER RIMAS /1
VS VS 0
AKSHAY BEHERA Il
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182 MACA/0000062/2020 RAMESH CH.PRADHAN GYANALOKA MOHANTY /1
VS VS 0
PRAKASH CH.PANDA I
183 MACA/0000063/2020 SURYAKANT SAHOO PABITRA KUMAR NAYAK /1
VS VS 0
CHANDRA SEKHAR PRADHAN I
184 MACA/0000064/2020 BIMAL AGRAWAL SIDHESWAR MOHANTY /1
VS VS 0
SUDHIR MEMORIAL EDUCATION TRUST I
185 MACA/0000065/2020 PRAMOD MAHARANA SUSANT KUMAR MOHANTY /1
VS VS 0
GOURANTGA SAHOO I
186 RPFAM/0000033/2020 ABHAY @ AVAY PADHI MANASI MOHAPATRA /1
VS VS 0
SUKANTI PARHI I
187 RPFAM/0000034/2020 ARJUN CHARAN JENA M/S. U.K.LENKA /1
VS VS 0
BHAGYASHREE SASMITA JENA I
188 RSA/0000035/2020 SANTOSH KU.BEHERA M.BALAKRISHNA RAO /1
VS VS 0
HARIHAR MALLICK Il
189 RSA/0000036/2020 RAMA CH.MOHANTY D.P.MOHANTY /1
VS VS 0
URMILA DAS I
190 RSA/0000037/2020 BISWMBAR SAHOO SANJEEB CHAKRAVARTY /1
Vs VS 0
PRAMILA MOHAPATRA I
191 RSA/0000038/2020 BISWAMBAR SAHOO SANJEEB CHAKRAVARTY /1
VS VS 0
PRAMILA MOHAPATRA I
192 RSA/0000039/2020 PRUTHIRAJ PARIDA SUSHANT KUMAR JOSHI /1
VS VS 0
ATRABANDHU SWAIN I
193 RSA/0000040/2020 KANAKA MANJARI DAS SOUMYA MISHRA /1
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VS VS 0
RADHAPRADIP DAS I
194 RSA/0000041/2020 SANJAY VERMA BIBEKANANDA BHUYAN /1
VS VS 0
M/S. INDIAN METAL AND FERRO ALLOYSLTD. I
195 RVWPET/0000060/2020  STATE OF ODISHA SR..S.C.(SAND ME) /1
VS VS 0
SHANTILATA MISHRA I
196 RVWPET/0000061/2020  STATE OF ODISHA SR.S.C.(SAND ME) /1
Vs VS 0
UMAKANTA ROUTRAY I
197 RVWPET/0000062/2020  STATE OF ODISHA SR.S.C.(SAND ME) /1
VS VS 0
SIBACHARAN MIRDHA I
198 RVWPET/0000063/2020  STATE OF ODISHA SR.S.C. (SAND ME) /1
VS VS 0
FRANCIS MINZ I
199 RVWPET/0000064/2020  STATE OF ODISHA SR.S.C.(SAND ME) /1
VS Vs 0
SILASBARLA I
200 RVWPET/0000065/2020  STATE OF ODISHA SR.S.C. (SAND ME) /1
Vs VS 0
SUKANTI KUMARI DASH I
201 RVWPET/0000066/2020  STATE OF ODISHA SR.S.C.(SAND ME) /1
VS VS 0
SACHIDANANDA SATAPATHY I
202 RVWPET/0000067/2020  M/S. BHUSHAN POWER and STEEL LTD. ADV. /1
VS VS 0
ODISHA MINING CORP.LTD. I
203 RVWPET/0000068/2020  TRIBAL DEVELOPMENT CO-OPERATIVE CORMSBRAN DAXOEI GRISHMALKD. /1
Vs VS 0
THE CO-OPERATIVE TRIBUNAL I
204 RVWPET/0000069/2020  JAY JAGANNATH STEEL AND POWERLTD. SREEJT MOHANTY /1

VS

VS
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OMCLTD. I
205 RVWPET/0000070/2020  M/S.SHRI MAHAVIR FERRO ALLOY S PVT.LTDSREEJ T MOHANTY /1
VS VS 0
OMCLTD. I
206 RVWPET/0000071/2020  DR. SUDHIR KUMAR SAHU SUSANT KUMAR BARAL /1
Vs VS 0
CHANCELLOR,SAMBALPUR UNIVERSITY, I
207 RVWPET/0000072/2020  STATE OF ODISHA SR.S.C. (SAND ME) /1
VS VS 0
BASANTI BARIK I
208 RVWPET/0000073/2020  STATE OF ODISHA SR.S.C. (SAND ME) /1
VS VS 0
JUNAS TIGGA I
209 RVWPET/0000074/2020  STATE OF ODISHA ADV. /1
VS VS 0
REBATI DAS I
210 SM/0000001/2020 SUSANTA SINGH DIPTI RANJAN BHOKTA NIALI /298 /2019
Vs VS 0
STATE OF ODISHA I
211 TRP(C)/0000033/2020 G. GIRIJA LAXMI DORA @ GAYATRI RAJESH KUMAR MAHAPATRA /1
VS VS 0
U. RAJESWAR RAO I
212 TRP(C)/0000034/2020 HARAPRIYA NATH SUSHANT KUMAR NATH /1
VS VS 0
AJAY KU.NATH I
213 TRP(C)/0000035/2020 HARAPRIYA PANIGRAHI BHARAT JALLI /1
Vs VS 0
ASHISH KU.MOHINI I
214 TRPCRL/0000012/2020 BISAKA SARDAR @ BISHAKA SARDAR ARJUNA CH. BEHERA PATNA /92 /2018
VS VS 0
STATE OF ODISHA I
215 WA/0000065/2020 KANAK LATA SAHOO NILAMADHAB BISOI /1

VS
DISTRICT COLLECTOR, KENDRAPARA

VS
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216 WA/0000066/2020 BINAYA MISHRA BIBEKANANDA BHUYAN /1
VS VS 0
MANAS KU.KAR I
217 WP(C)/0003855/2020 DUSMANTA KU.SAHU M/S.SANGRAM RATH /1
VS VS 0
THE SECRETARY, DEPT. HOUSING AND URBAN DEVELOPMENT I
218 WP(C)/0003856/2020 PRAFULLA KU.MISHRA M/S.SANGRAM RATH /1
VS VS 0
THE SECRETARY, DEPT. HOUSING AND URBAN DEVELOPMENT I
219 WP(C)/0003857/2020 SACHIDANANDA ROUTRAY M/S.SANGRAM RATH /1
VS VS 0
THE SECRETARY, DEPT. HOUSING AND URBAN DEVELOPMENT I
220 WP(C)/0003858/2020 BAIDYANATH HOTA M/SPARESH KUMAR SAHOO /1
VS VS 0
COLLECTOR CUM CEO, ZILLA PARISHAD, NUAPADA I
221 WP(C)/0003859/2020 M/S.BHAGBAN MAHAPATRA M/STATHAGATA SAHOO /1
VS VS 0
STATE OF ODISHA I
222 WP(C)/0003860/2020 PRATAP MALLIK M/SRAMA KRISHNA BISOI /1
VS VS 0
STATE OF ODISHA Il
223 WP(C)/0003861/2020 M.MOHAN RAO M/SRAMAKRISHNA BISOI /1
VS VS 0
STATE OF ODISHA I
224 WP(C)/0003862/2020 KEDAR MOHAPATRA M/S.CHANDAN MISHRA /1
Vs VS 0
UNION OF INDIA I
225 WP(C)/0003863/2020 NARENDRA KU.MANDAL M/S.BIPLAB MOHANTY /1
VS VS 0
DIRECTOR OF SECONDARY EDUCATION I
226 WP(C)/0003864/2020 AMAR CHANDRA BHUA M/S.B.MOHANTY /1
VS VS 0
STATE OF ODISHA I
227 WP(C)/0003865/2020 BHARAT BANDHU SARANGI M/S.CHANDAN MISHRA /1
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VS VS 0
UNION OF INDIA I
228 WP(C)/0003866/2020 PRAFULLA DANDASENA M/S.TRILOCHAN NANDA /1
VS VS 0
STATE OF ODISHA. I
229 WP(C)/0003867/2020 SK.MUBARAK AL| M/S.CHANDAN MISHRA /1
VS VS 0
UNION OF INDIA I
230 WP(C)/0003868/2020 AMIT BADI M/S.DINESH KU.PANDA /1
Vs VS 0
SECY. TO GOVT.OF ODISHA I
231 WP(C)/0003869/2020 RAGHUNATH SAMANTARAY M/S.TRILOCHAN NANDA /1
VS VS 0
GENERAL MANAGER, MAHANADI COALFIELDSLTD. I
232 WP(C)/0003870/2020 BHULESWAR PRADHAN M/SMANAS PATI /1
VS VS 0
STATE OF ODISHA I
233 WP(C)/0003871/2020 SAMARENDRA KUMAR MISHRA M/S.HIMANDRI ROY /1
VS Vs 0
STATE OF ORISSA I
234 WP(C)/0003872/2020 PURNA CHANDRA PADHI M/S.CHANDAN MISHRA /1
Vs VS 0
UNION OF INDIA I
235 WP(C)/0003873/2020 AJAYA KUMAR NANDA M/SHIMADRI RAY /1
VS VS 0
STATE OF ORISSA I
236 WP(C)/0003874/2020 HARADEV SINGH M/S.SANJAY KUMAR SAMANTARAY /1
VS VS 0
STATE OF ODISHA I
237 WP(C)/0003875/2020 ARIF KHAN M/S.CHANDAN MISHRA /1
Vs VS 0
UNION OF INDIA I
238 WP(C)/0003876/2020 SUBASH CHANDRA BARIK M/S.ARIJEET MISHRA /1

VS

VS
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STATE OF ORISSA Il
239 WP(C)/0003877/2020 JOGENDRA BEHERA M/SANJAN KUMAR BISWAL /1
VS VS 0
STATE OF ODISHA I
240 WP(C)/0003878/2020 BINOD CHANDRA CHOUDHURY M/S.SUKANTA KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
241 WP(C)/0003879/2020 TUSARA KANTA SAHU M/S.ANJAN KUMAR BISWAL /1
VS VS 0
STATE OF ODISHA I
242 WP(C)/0003880/2020 PRAGATI MOHAPATRA BIJAYA KUMAR PATTANAIK /1
VS VS 0
STATE OF ODISHA Il
243 WP(C)/0003881/2020 PARSURAM PRUSTY M/SANJAN KUMAR BISWAL /1
VS VS 0
STATE OF ODISHA I
244 WP(C)/0003882/2020 PRAGATI MOHAPATRA BIJAYA KUMAR PATTANAIK /1
Vs VS 0
STATE OF ODISHA I
245 WP(C)/0003883/2020 BIJAN KUMAR SAHOO M/S.ANJAN KUMAR BISWAL /1
VS VS 0
STATE OF ODISHA I
246 WP(C)/0003884/2020 RAMESH CHANDRA BISHI M/SLALATENDU SAMAL /1
VS VS 0
PRINCIPAL SECRETARY TO GOVT.ODISHA I
247 WP(C)/0003885/2020 RAMESH CHANDRA BISHI M/SLALATENDU SAMAL /1
VS VS 0
PRINCIPAL SECRETARY TO GOVT.OF ODISHA I
248 WP(C)/0003886/2020 TUKU MEHER M/STAPAN KUMAR BISWAL /1
VS VS 0
STATE OF ODISHA I
249 WP(C)/0003887/2020 SUKANT SAHOO K.K.SWAIN /1
VS VS 0

COMMISSIONER-CUM-SECRETARY TO GOVT.SCHOOL AND MASS EDUCATION DEPT.
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250 WP(C)/0003888/2020 UTTAM KUMAR BISWAL TUSAR KANTA MAHANTA /1
VS VS 0
STATE OF ODISHA I
251 WP(C)/0003889/2020 GADADHAR SAMANTARAY P.K. PATTANAYAK /1
VS VS 0
STATE OF ODISHA I
252 WP(C)/0003890/2020 SABITA MAHARANA K.K.SWAIN /1
VS VS 0
COMMISSIONER-CUM-SECRETARY TO GOVT. I
253 WP(C)/0003891/2020 JRAMANI SWAIN M/SAUROVINDA MOHANTY /1
VS VS 0
STATE OF ODISHA I
254 WP(C)/0003892/2020 DHARANIDHAR SENAPATI K.K.SWAIN /1
VS VS 0
COMMISSIONER-CUM-SECRETARY TO GOVT. I
255 WP(C)/0003893/2020 SABITA SAHOO M/S.JK.KHANDAYATRAY /1
VS VS 0
STATE OF ODISHA I
256 WP(C)/0003894/2020 BASANTA KUMAR JENA K.K.SWAIN /1
VS VS 0
COMMISSIONER-CUM-SECRETARY TO GOVT. Il
257 WP(C)/0003895/2020 RENUBALA DHALA BISOI M/SL.K.MOHANTY /1
VS VS 0
STATE OF ORISSA I
258 WP(C)/0003896/2020 PABITRA GHIBILA M/SH.M.DHAL /1
Vs VS 0
STATE OF ODISHA I
259 WP(C)/0003897/2020 BISHNU KUMBHAR M/SAMIYA KUMAR MISHRA 2 /1
VS VS 0
STATE OF ODISHA I
260 WP(C)/0003898/2020 SIBA KUNAR M/S. H.M.DHAL /1
VS VS 0
STATE OF ODISHA I
261 WP(C)/0003899/2020 SURENDRA NATH PAL M/SAMIYA KUMAR MISHRA 2 /1
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VS VS 0
STATE OF ODISHA I
262 WP(C)/0003900/2020 PRAVAT KUMAR SAMAL K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
263 WP(C)/0003901/2020 BABA BALAJOGI SRI PURNADASIJ UDASHI MMFARADASH /1
VS VS 0
STATE OF ODISHA I
264 WP(C)/0003902/2020 GUNA SAGAR PATTANAYAK K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
265 WP(C)/0003903/2020 PRANATI KAR M/S.DEBI PRASAD DHALSAMANTA /1
VS VS 0
STATE OF ODISHA I
266 WP(C)/0003904/2020 KABITA MANJARI GOCHHAYAT K.K.SWAIN /1
VS VS 0
STATE OF ODISHA Il
267 WP(C)/0003905/2020 RAMESH CHANDRA TRIPATHY K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
268 WP(C)/0003906/2020 RANGADHAR JHANKAR K.K.SWAIN /1
Vs VS 0
STATE OF ODISHA I
269 WP(C)/0003907/2020 RANJAN KUMAR NAYAK K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
270 WP(C)/0003908/2020 AJT KUMAR GHOSE ASHOK KUMAR ROUT /1
VS VS 0
UNION OF INDIA I
271 WP(C)/0003909/2020 MANARUCHI BHOI K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
272 WP(C)/0003910/2020 BHAGIRATHI ROUT K.K.SWAIN /1
Vs VS 0
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STATE OF ODISHA I
273 WP(C)/0003911/2020 KAILASH CHANDRA MISHRA M/S.ASHOK KUMAR ROUT /1
VS VS 0
UNION OF INDIA I
274 WP(C)/0003912/2020 NARAYAN MISHRA K.K.SWAIN /1
Vs VS 0
STATE OF ODISHA I
275 WP(C)/0003913/2020 PUSPALATA KAR M/S.ASHOK KUMAR ROUT /1
VS VS 0
UNION OF INDIA I
276 WP(C)/0003914/2020 CHITTARANJAN SAHU K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
277 WP(C)/0003915/2020 NARENDRA KUMAR SAHOO K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
278 WP(C)/0003916/2020 SUBAS CHANDRA ROUT M/S.ASHOK KUMAR ROUT /1
Vs VS 0
UNION OF INDIA I
279 WP(C)/0003917/2020 RANJEETA HOTA K.K.SWAIN /1
VS VS 0
STATE OF ODISHA I
280 WP(C)/0003918/2020 SATYANANDA MALLIK M/S. ASHOK KUMAR ROUT /1
VS VS 0
UNION OF INDIA I
281 WP(C)/0003919/2020 LAXMIKANTA MISHRA M/S.SHANTI PRAKASH MOHANTY /1
Vs VS 0
STATE OF ORISSA I
282 WP(C)/0003920/2020 JAYANTA KUMAR MOHANTY M/S.ASHOK KUMAR ROUT /1
VS VS 0
UNION OF INDIA I
283 WP(C)/0003921/2020 M/S. MOHARAJA MINERALS (P) LTD. M/S.ASHOK KUMAR ROUT /1

VS
UNION OF INDIA

VS
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284 WP(C)/0003922/2020 ACCLTD. M/S.SASWAT K. ACHARYA /1
VS VS 0
STATE OF ODISHA I
285 WP(C)/0003923/2020 KAUSHIKA NANDA MOHANTY M/S.ASHOK KUMAR ROUT /1
VS VS 0
UNION OF INDIA I
286 WP(C)/0003924/2020 HADIBANDHU SAHU BIRAJA PRASANNA SATAPATHY /1
VS VS 0
STATE OF ODISHA I
287 WP(C)/0003925/2020 ALOK RANJAN DAS BIRAJA PRASANNA SATAPATHY /1
VS VS 0
STATE OF ODISHA I
288 WP(C)/0003926/2020 KALI PRASAD MISHRA M/S.SUPRIYA PATRA /1
VS VS 0
UNION OF INDIA I
289 WP(C)/0003927/2020 CHANDRA DURUKA BIRAJA PRASANNA SATAPATHY /1
VS VS 0
STATE OF ODISHA I
290 WP(C)/0003928/2020 UPENDRA NATH MISHRA SUPRIYA PATRA /1
VS VS 0
UNION OF INDIA Il
291 WP(C)/0003929/2020 ABHIMANYU MAJHI BIRAJA PRASANNA SATAPATHY /1
VS VS 0
STATE OF ODISHA I
292 WP(C)/0003930/2020 DURGA PRASAD MISHRA SUPRIYA PATRA /1
Vs VS 0
UNION OF INDIA I
293 WP(C)/0003931/2020 MAUJ MAJHI BIRAJA PRASANNA SATAPATHY /1
VS VS 0
STATE OF ODISHA I
294 WP(C)/0003932/2020 BHIMA CHARAN MAJI RANJT MOHANTY /1
VS VS 0
STATE OF ODISHA I
295 WP(C)/0003933/2020 HRUSHIKESH MOHAPATRA M/SRANJT MOHANTY /1

Page 26/56



ORISSA HIGH COURT

FILING REPORT ASON :03/02/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
VS VS 0
STATE OF ODISHA I
296 WP(C)/0003934/2020 PRATIKSHYA BEHERA M/S.RABI NARAYAN BEHERA /1
VS VS 0
COLLECTOR, JAGATSINGHPUR I
297 WP(C)/0003935/2020 RAJENDRA KUMAR BISOl SANGRAM JENA /1
VS VS 0
STATE OF ODISHA I
298 WP(C)/0003936/2020 SADANANDA JENA M/S.SANGRAM JENA /1
Vs VS 0
STATE OF ODISHA I
299 WP(C)/0003937/2020 SARANGADHARA SAHU SANGRAM JENA /1
VS VS 0
STATE OF ODISHA I
300 WP(C)/0003938/2020 ANTARYAMI NAIK SUKANTA KUMAR DALAI /1
VS VS 0
STATE OF ODISHA I
301 WP(C)/0003939/2020 PRAFULLA KUMAR PRADHAN SUKANTA KUMAR DALAI /1
VS Vs 0
STATE OF ODISHA I
302 WP(C)/0003940/2020 NARENDRA BEHERA SUKANTA KUMAR DALAI /1
Vs VS 0
STATE OF ODISHA I
303 WP(C)/0003941/2020 RATNAKAR PANDA SANGRAM JENA /1
VS VS 0
STATE OF ODISHA I
304 WP(C)/0003942/2020 SURYAKANTA PANDA SUKANTA KUMAR DALAI /1
VS VS 0
STATE OF ODISHA I
305 WP(C)/0003943/2020 BIJAY KUMAR DAS SANGRAM JENA /1
Vs VS 0
STATE OF ODISHA I
306 WP(C)/0003944/2020 SRINIBAS JENA M/S.A.K.MOHAPATRA /1

VS

VS
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DEPUTY DIRECTOR OF MINES Il
307 WP(C)/0003945/2020 SUKESINI SARANGI SANGRAM JENA /1
VS VS 0
STATE OF ODISHA I
308 WP(C)/0003946/2020 HDFC BANK LTD NALINI KANTA DASH /1
VS VS 0
DM CUM COLLECTOR, KHURDA I
309 WP(C)/0003947/2020 JAYANT KUMAR JENA M/S.A.K.MOHAPATRA /1
VS VS 0
DEPUTY DIRECTOR OF MINES I
310 WP(C)/0003948/2020 NAMLEN MARKI M/S.DEEPALI MOHAPATRA /1
VS VS 0
NISMANAGEMENT PVT.LTD Il
311 WP(C)/0003949/2020 KAILASH CHANDRA SWAIN M/SASHOK KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
312 WP(C)/0003950/2020 PURUSOTTAM SINGH SUKANTA KUMAR DALAI /1
Vs VS 0
STATE OF ODISHA I
313 WP(C)/0003951/2020 MANOJ CHHURA M/S. S.C.MEKAP /1
VS VS 0
STATE OF ODISHA I
314 WP(C)/0003952/2020 PATITAPABAN DEHURY SUKANTA KUMAR DALAI /1
VS VS 0
STATE OF ODISHA I
315 WP(C)/0003953/2020 PITAMBAR CHHURA M/S.SC.MEKAP /1
VS VS 0
STATE OF ODISHA I
316 WP(C)/0003954/2020 ASHOK KUMAR NAYAK SUKANTA KUMAR DALAI /1
VS VS 0
STATE OF ODISHA I
317 WP(C)/0003955/2020 PARAMANANDA SUREN M/S.S.C.MEKAP /1
VS VS 0

STATE OF ODISHA
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318 WP(C)/0003956/2020 SHRINIBAS PARIDA SUKANTA KUMAR DALAI /1
VS VS 0
STATE OF ODISHA I
319 WP(C)/0003957/2020 LINGARAJSATAPATHY SUKANTA KUMAR DALAI /1
VS VS 0
STATE OF ODISHA I
320 WP(C)/0003958/2020 ASISKUMAR MITRA M/S.BIKRAM PRATAP DAS /1
VS VS 0
STATE OF ODISHA I
321 WP(C)/0003959/2020 KANCHAN PARASAD M/S.SIDHARTHA DAS /1
VS VS 0
AUTHORIZED OFFICER UNION BANK OF INDIA I
322 WP(C)/0003960/2020 SUSIL KUMAR SAMAL SUKANTA KUMAR DALAI /1
VS VS 0
STATE OF ODISHA I
323 WP(C)/0003961/2020 DEBA NARAYAN MISHRA SUKANTA KUMAR DALAI /1
VS VS 0
STATE OF ODISHA I
324 WP(C)/0003962/2020 ARUNODAYA SATAPATHY SUKANTA KUMAR DALAI /1
VS VS 0
STATE OF ODISHA Il
325 WP(C)/0003963/2020 PRAKASH CHANDRA BEHERA SUKANTA KUMAR DALAI /1
VS VS 0
STATE OF ODISHA I
326 WP(C)/0003964/2020 DR.BIKASH KUMAR PATTANAYAK M/S. JAYADEV MISHRA /1
Vs VS 0
PRINCIPAL SECRETARY TO GOVT OF ODISHA I
327 WP(C)/0003965/2020 SAROJKUMAR ROUT SUKANTA KUMAR DALAI /1
VS VS 0
STATE OF ODISHA I
328 WP(C)/0003966/2020 KULAMANI BEHERA M/SPRASANTA KUMAR DAS /1
VS VS 0
STATE OF ODISHA I
329 WP(C)/0003967/2020 SURYAKANTA BEHERA SUKANTA KUMAR DALAI /1
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VS VS 0
STATE OF ODISHA I
330 WP(C)/0003968/2020 SANJAYA KUMAR BISWAL SUKANTA KUMAR DALAI /1
VS VS 0
STATE OF ODISHA I
331 WP(C)/0003969/2020 ANADI CHHATRA SUMIT KUMAR MOHANTY /1
VS VS 0
D.G.P, ODISHA I
332 WP(C)/0003970/2020 SARAT CHANDRA JENA M/S.SAMARENDRA PATTNAIK /1
Vs VS 0
STATE OF ODISHA I
333 WP(C)/0003971/2020 BISWAJT SAHOO SUKANTA KUMAR DALAI /1
VS VS 0
STATE OF ODISHA I
334 WP(C)/0003972/2020 BIMBALI BARIK M/S.SAMVIT MOHANTY /1
VS VS 0
STATE OF ODISHA I
335 WP(C)/0003973/2020 ANIL PRADHAN SUKANTA KUMAR DALAI /1
VS Vs 0
STATE OF ORISSA I
336 WP(C)/0003974/2020 CHANDI MATA YATRA COMMITTEE M/S.SIDHESWAR MALLIK /1
Vs VS 0
STATE OF ODISHA I
337 WP(C)/0003975/2020 SUMANTA KUMAR MISHRA SUKANTA KUMAR DALAI /1
VS VS 0
STATE OF ORISSA I
338 WP(C)/0003976/2020 RABINDRA KUMAR CHAND M/S.B.PANDA /1
VS VS 0
THE INCOME TAX OFFICER I
339 WP(C)/0003977/2020 CHANDAN KHAMARI BHAKTA RANJAN BARIK /1
Vs VS 0
STATE OF ODISHA I
340 WP(C)/0003978/2020 NARAYAN CHANDRA DASH BHAKTA RANJAN BARIK /1

VS

VS
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STATE OF ODISHA I
341 WP(C)/0003979/2020 SUJIT PATEL M/S.BHOJARAJ SETH /1
VS VS 0
STATE OF ODISHA I
342 WP(C)/0003980/2020 SUKANTA PATEL M/S.BHOJARAJ SETH /1
Vs VS 0
STATE OF ODISHA I
343 WP(C)/0003981/2020 DEBENDRANATH SAHOO M/S.NIRANJAN LENKA /1
VS VS 0
CHIEF MANAGER, UCO BANK I
344 WP(C)/0003982/2020 PRABATI KHATUA M/S.PRASANNA KUMAR SWAIN /1
VS VS 0
STATE OF ODISHA I
345 WP(C)/0003983/2020 SMRUTI REKHA MOHANTY M/S.PARTHA SARATHI NAYAK /1
VS VS 0
STATE OF ODISHA I
346 WP(C)/0003984/2020 KAILASH CHANDRA DASH M/S.P.R.MISHRA /1
Vs VS 0
SUB-COLLECTOR JAGATSINGHPUR CUM MANAGING I
347 WP(C)/0003985/2020 CHANDRA KANTA MOHANTY M/SHEMANTA KUMAR MISHRA /1
VS VS 0
THE BM, ICICI BANK LTD. I
348 WP(C)/0003986/2020 BIJAYA KUMAR ACHARYA SUBRATA MISHRA /1
VS VS 0
STATE OF ODISHA I
349 WP(C)/0003987/2020 MAHANADI COALFIELDSLTD. M/S.DEBARAJMOHANTY /1
Vs VS 0
CLAIMS COMMISSION I
350 WP(C)/0003988/2020 BIJAYA KUMAR MISHRA SUBRATA MISHRA /1
VS VS 0
STATE OF ODISHA I
351 WP(C)/0003989/2020 SHANTI MISHRA M/S.NIRANJAN LENKA /1

VS
UNION OF INDIA

VS
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352 WP(C)/0003990/2020 NILAMANI POLAI DHULIRAM PATTNAIK /1
VS VS 0
STATE OF ODISHA I
353 WP(C)/0003991/2020 JYOTSNARANI DASH M/S.KISHORE CHANDSRA PRADHAN /1
VS VS 0
STATE OF ODISHA I
354 WP(C)/0003992/2020 SANTOSH KUMAR ROUTRAY M/S.P.K.SAHOO /1
VS VS 0
UCO BANK I
355 WP(C)/0003993/2020 MANOJA KUMAR NAYAK M/SKISHORE CHANDRA PRADHAN /1
VS VS 0
STATE OF ODISHA I
356 WP(C)/0003994/2020 JAGABANDHU ACHARYA KISHORE CHANDRA PRADHAN /1
VS VS 0
STATE OF ODISHA I
357 WP(C)/0003995/2020 GOURAHARI PANDA M/S.KISHORE CHANDRA PRADHAN /1
VS VS 0
STATE OF ODISHA I
358 WP(C)/0003996/2020 PRAFULLA KUMAR SWAIN DHULIRAM PATTNAIK /1
VS VS 0
ADDITIONAL CENTRAL PROVIDENT FUND COMMISSIONER Il
359 WP(C)/0003997/2020 MAHANADI COALFIELDSLTD. M/S.DEBARAJMOHANTY /1
VS VS 0
CLAIMS COMMISSION I
360 WP(C)/0003998/2020 BISWANATH PANDA M/SKISHORE CHANDRA PRADHAN /1
Vs VS 0
STATE OF ODISHA I
361 WP(C)/0003999/2020 ANIRUDHA BARIK DHULIRAM PATTNAIK /1
VS VS 0
STATE OF ODISHA I
362 WP(C)/0004000/2020 MANJU PATEL M/SKISHORE CHANDRA PRADHAN /1
VS VS 0
STATE OF ODISHA I
363 WP(C)/0004001/2020 MAHANADI COALFIELDSLTD. DEBARAJMOHANTY /1
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VS
CLAIMS COMMISSION

VS

0
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364 WP(C)/0004002/2020 DIBAKAR PANDA M/S.KISHORE CHANDRA PRADHAN /1
VS VS 0
STATE OF ODISHA I
365 WP(C)/0004003/2020 MATHURA BANARA DHULIRAM PATTNAIK /1
VS VS 0
STATE OF ODISHA I
366 WP(C)/0004004/2020 PRAMILA LATA BEHERA M/S. ARJUNA CHARAN BEHERA /1
VS VS 0
STATE OF ODISHA I
367 WP(C)/0004005/2020 P.DURGA PRASAD RAO PRASANTA KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
368 WP(C)/0004006/2020 DURYODHAN JENA M/S.DINABANDHU NAYAK /1
VS VS 0
STATE OF ODISHA Il
369 WP(C)/0004007/2020 CHITTA RANJAN SENAPATI PRASANTA KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
370 WP(C)/0004008/2020 NAGEN KUMAR ROUT M/S.DINABANDHU NAYAK /1
Vs VS 0
STATE OF ODISHA I
371 WP(C)/0004009/2020 UMESH CHANDRA PATRA PRAMOD KUMAR PATTNAIK /1
VS VS 0
STATE OF ODISHA I
372 WP(C)/0004010/2020 SATYA NARAYAN AGRAWAL PRASANTA KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA I
373 WP(C)/0004011/2020 SUDHIRA KUMAR PANDA M/S.PIYUSH KUMAR MISHRA /1
VS VS 0
GOVT.OF ODISHA I
374 WP(C)/0004012/2020 KUMARI DALAI ASHOK DAS /1
Vs VS 0
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I

375 WP(C)/0004013/2020 CHAITAN BEHERA M/S.DINABANDHU NAYAK /1
VS VS 0
THE COMMISSIONER, CONSOLIDATION I
376 WP(C)/0004014/2020 JATIN KUMAR PANJA ASHOK DAS /1
Vs VS 0
STATE OF ODISHA I
377 WP(C)/0004015/2020 SUSANT KHATEI M/S.B.K.NAYAK /1
VS VS 0
STATE OF ODISHA I
378 WP(C)/0004016/2020 DR. GOPAL CH.HOTTA M/S.S.PATTNAIK /1
VS VS 0
STATE OF ODISHA I
379 WP(C)/0004017/2020 DEBADATTA BALIYARSINGH PRAVAT RANJAN DASH /1
VS VS 0
STATE OF ODISHA I
380 WP(C)/0004018/2020 SATRUGHNA BARIK PRAVAT RANJAN DASH /1
Vs VS 0
STATE OF ODISHA I
381 WP(C)/0004019/2020 BIPIN BIHARI PADHY KSHIROD KUMAR SAHOO /1
VS VS 0
STATE OF ODISHA I
382 WP(C)/0004020/2020 SURENDRA HAIBURU K.K.BHUYAN /1
VS VS 0
UNION OF INDIA I
383 WP(C)/0004021/2020 NIRANJAN SWAIN M/S.SANGRAM MISHRA /1
Vs VS 0
STATE OF ORISSA I
384 WP(C)/0004022/2020 RATNA PRABHA TULO M/S.PRAKASH KUMAR JENA /1
VS VS 0
INCOME TAX OFFICER I
385 WP(C)/0004023/2020 SURYAMANI PANDA M/S.D.R.BEHERA /1

VS
STATE OF ODISHA

VS
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386 WP(C)/0004024/2020 BADRINARAYAN BHOI M/S.SANGRAM KESHARI DAS /1
VS VS 0
STATE OF ODISHA I
387 WP(C)/0004025/2020 PRANGYA PARAMITA MOHANTY M/S.CHANDAN MISHRA /1
VS VS 0
UNION OF INDIA I
388 WP(C)/0004026/2020 MURALIDHAR SAHOO M/S.CHANDAN MISHRA /1
VS VS 0
UNION OF INDIA I
389 WP(C)/0004027/2020 MC OF KESABA UP(ME) BISWAJT MOHAPATRA /1
VS VS 0
GOVT.OF ODISHA I
390 WP(C)/0004028/2020 SATYAJEET PADHI M/S.CHANDAN MISHRA /1
VS VS 0
UNION OF INDIA I
391 WP(C)/0004029/2020 HEMANTA KUMAR SAHOO M/S.CHANDAN MISHRA /1
VS VS 0
UNION OF INDIA I
392 WP(C)/0004030/2020 MISHRA ENGINEERS DAYANANDA MOHAPATRA /1
VS VS 0
RTO, CUTTACK Il
393 WP(C)/0004031/2020 PRASANA KUMAR PRADHAN BIRAJA PRASANNA SATAPATHY /1
VS VS 0
STATE OF ODISHA I
394 WP(C)/0004032/2020 RABINDRANATH SAHOO M/S.CHANDAN MISHRA /1
Vs VS 0
UNION OF INDIA I
395 WP(C)/0004033/2020 LAXMIDHAR PANDA M/C.CHANDAN MISHRA /1
VS VS 0
UNION OF INDIA I
396 WP(C)/0004034/2020 NARESH CHANDRA NAYAK M/S.CHANDAN MISHRA /1
VS VS 0
UNION OF INDIA I
397 WP(C)/0004035/2020 ALOK KUMAR PANIGRAHI M/SM.PRATAP /1
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VS VS 0
STATE OF ODISHA I
398 WP(C)/0004036/2020 JAGABANDHU PATRA BIRAJA PRASANNA SATAPATHY /1
VS VS 0
STATE OF ODISHA I
399 WP(C)/0004037/2020 JAGANNATH BEHERA M/S.ARJUN CH. BEHERA /1
VS VS 0
STATE OF ODISHA I
400 WP(C)/0004038/2020 RAJKUMAR CHHOTRAY M/S.SRIKAR KUMAR RATH /1
Vs VS 0
UNION OF INDIA I
401 WP(C)/0004039/2020 MANORAMA RAY BIRAJA PRASANNA SATAPATHY /1
VS VS 0
AO, STATE BANK OF INDIA I
402 WP(C)/0004040/2020 BHARATA CHANDRA MAHI M/S.SRIKAR KUMAR RATH /1
VS VS 0
UNION OF INDIA I
403 WP(C)/0004041/2020 GANGADHAR BEHERA M/S.SRINIVAS MOHANTY /1
VS Vs 0
STATE OF ODISHA I
404 WP(C)/0004042/2020 JTENDRA KUMAR MISHRA BIRAJA PRASANNA SATAPATHY /1
Vs VS 0
STATE OF ODISHA I
405 WP(C)/0004043/2020 BIJAY KUMAR PAL M/S.DEEPALI MAHAPATRA /1
VS VS 0
STATE OF ODISHA I
406 WP(C)/0004044/2020 MANABHANJAN MAHAKUR T.RMEHER /1
VS VS 0
STATE OF ODISHA I
407 WP(C)/0004045/2020 JAYANTI SAHOO MR.PRAFULLA KU.MALLICK /1
Vs VS 0
STATE OF ODISHA I
408 WP(C)/0004046/2020 RABI NARAYAN PUHAN ANJAN KUMAR BISWAL /1

VS

VS
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STATE OF ORISSA Il
409 WP(C)/0004047/2020 GANGAMANI MAJHI M/S.SUDEEPTA KUMAR SINGH /1
VS VS 0
REGISTRAR ODISHA ADMINISTRATIVE TRIBUNAL I
410 WP(C)/0004048/2020 JADAB GHOSE @ JADAB KUMARGHOSE ~ ANJAN KUMAR BISWAL /1
VS VS 0
ODISHA GRAMYA BANK I
411 WP(C)/0004049/2020 TAPAS KUMAR PRADHAN AMIT PRASAD BOSE /1
VS VS 0
STATE OF ORISSA I
412 WP(C)/0004050/2020 ASHOK KUMAR PRADHAN M/S.CHANDAN MISHRA /1
VS VS 0
UNION OF INDIA Il
413 WP(C)/0004051/2020 KALPANA NAYAK KANANBALA ROY CHOUDHURY /1
VS VS 0
THE INCOME TAX OFFICER, SAMBALPUR I
414 WP(C)/0004052/2020 DHARMANANDA RAUT M/S.CHANDAN MISHRA /1
Vs VS 0
UNION OF INDIA I
415 WP(C)/0004053/2020 KEDARNATH PARIDA M/S.CHANDAN MISHRA /1
VS VS 0
UNION OF INDIA I
416 WP(C)/0004054/2020 M/SHERALD CREATIVES PVT.LTD. KANANBALA ROY CHOUDHURY /1
VS VS 0
THE NODAL OFFICER I
417 WP(C)/0004055/2020 DULLAVA CHANDRA SETHY M/S.CHANDAN MISHRA /1
VS VS 0
UNION OF INDIA I
418 WP(C)/0004056/2020 LOKANATH NANDA M/S.CHANDAN MISHRA /1
VS VS 0
UNION OF INDIA I
419 WP(C)/0004057/2020 DEBANANDA BHARATI SUDEEP KUMAR SINGH /1
VS VS 0

REGISTRAR, ODISHA ADMINISTRATIVE TRIBUNAL
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420 WP(C)/0004058/2020 BIJAYA LAXMI PANIGRAHY M/SPPRABHASI NAYAK /1
VS VS 0
STATE OF ORISSA I
421 WP(C)/0004059/2020 JANHABI DAS @ PRUSTY M/S.ABHIRAM SWAIN /1
VS VS 0
STATE OF ODISHA I
422 WP(C)/0004060/2020 BIJLA EKKA M/S.PABITRA KUMAR NAYAK /1
VS VS 0
THE DIRECTOR GENERAL, CISF I
423 WP(C)/0004061/2020 PRAVAKAR MOHARANA M/SABHIRAM SWAIN /1
VS VS 0
STATE OF ODISHA I
424 WP(C)/0004062/2020 PRAVAKAR MOHARANA M/SABHIRAM SWAIN /1
VS VS 0
STATE OF ODISHA I
425 WP(C)/0004063/2020 ALOK DAS BIMBISAR DASH /1
VS VS 0
INDUSTRIAL DEVELOPMENT BANK OF INDIA LTD. I
426 WP(C)/0004064/2020 SURENDRA TRIPATHY M/SABHAYA KUMAR BEHERA /1
VS VS 0
R.T.0 BALASORE Il
427 WP(C)/0004065/2020 SAHAJAN KHAN MD. RIAZ /1
VS VS 0
STATE OF ODISHA I
428 WP(C)/0004066/2020 SURENDRA KUMAR TRIPATHY M/SABHAYA KUMAR BEHERA /1
Vs VS 0
R.T.0 BHADRAK I
429 WP(C)/0004067/2020 G.RASMITA PRADHAN M/S.SK.OHA /1
VS VS 0
STATE OF ODISHA I
430 WP(C)/0004068/2020 BABAJ CHARAN ROUTRAY M/S. SUBHRANSU SEKHAR JENA /1
VS VS 0
THE STATE OF ORISSA I
431 WP(C)/0004069/2020 SIDDIQUE AHMED KHAN M/S.BIBHU PRASAD MOHANTY /1
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VS VS 0
STATE OF ODISHA I
432 WP(C)/0004070/2020 SWAPAN KUMAR MOHANTY M/S.SK.OHA /1
VS VS 0
UNION OF INDIA I
433 WP(C)/0004071/2020 SUSHIL KUMAR DASH SIDHESWAR MALLIK /1
VS VS 0
STATE OF ODISHA I
434 WP(C)/0004072/2020 BESARAT KHAN M/SBIREN SANKAR TRIPATHY /1
VS VS 0
UNION OF INDIA I
435 WP(C)/0004073/2020 UMESH CHANDRA KUA M/S.SUSHANTA KUMAR PRADHAN /1
VS VS 0
STATE OF ORISSA I
436 WP(C)/0004074/2020 ARPITA SWAIN M/S.PIYUSH KUMAR MISHRA /1
VS VS 0
STATE OF ODISHA Il
437 WP(C)/0004075/2020 M/SABHIRAM CARE TAKING AND EXPERT SERWCESBBSR /1
VS VS 0
STATE OF ODISHA I
438 WP(C)/0004076/2020 LIPI PUSPANJALI BEHERA B.STRIPATHY (1) /1
Vs VS 0
STATE OF ODISHA I
439 WP(C)/0004077/2020 PRIYAMBADA PARIDA AMIT PRASAD BOSE /1
VS VS 0
STATE OF ODISHA I
440 WP(C)/0004078/2020 DR.SAMARESHKANTI PANDEY M/SRAM PRASHAN DASH /1
VS VS 0
THE MANAGING DIRECTOR I
441 WP(C)/0004079/2020 MANORANJAN DAS SANGRAM JENA /1
VS VS 0
STATE OF ODISHA I
442 WP(C)/0004080/2020 GITANJALI PRADHAN M/SR.P.DALAI /1
Vs VS 0
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DEPUTY REGISTRAR ORISSA ADMINISTRATIVE TRIBUNAL 1
443 WP(C)/0004081/2020 MAHAPATRA SANGRAM KESHARI SECURITY SXNBEMTCYJBBIRAR SARANGI /1
VS VS 0
Steel Authority Of IndiaLtd. Vi
444 WHP(C)/0004082/2020 NAYANA BEHERA A.K.MOHANTY B /1
VS VS 0
STATE OF ODISHA I
445 WP(C)/0004083/2020 BIRAJINI PATNAIK M/S.R.P.DALAI /1
VS VS 0
DEPUTY REGISTRAR ORISSA ADMINISTRATIVE TRIBUNAL 1
446 WP(C)/0004084/2020 UMA CHARAN RATH SIBA PRASAD PATI /1
VS VS 0
STATE OF ODISHA 1
447 WP(C)/0004085/2020 PRADEEP KUMAR PANDA FALGUNI RAJGURU MOHAPATRA /1
VS VS 0
UNION OF INDIA I
448 WHP(C)/0004086/2020 HARAPRIYA PATRA M/S.R.P.DALAI /1l
VS VS 0
DEPUTY REGISTRAR ORISSA ADMINISTRATIVE TRIBUNAL 1
449 WP(C)/0004087/2020 NIHAR RANJAN ROUT PRAFULLA KUMAR RATH /1
VS VS 0
STATE OF ODISHA 1
450 WP(C)/0004088/2020 INDIRA DALAI M/S.R.P.DALAI /1
VS VS 0
DEPUTY REGISTRAR ORISSA ADMINISTRATIVE TRIBUNAL I
451 WP(C)/0004089/2020 CH.VENKAT RAO FALGUNI RAJGURU MOHAPATRA /1
VS VS 0
THE EE (ELECTRICAL), WESCO I
452 WP(C)/0004090/2020 PREMA MALICK M/S.PARSURAM PANDA /1l
VS VS 0
STATE OF ODISHA /i
453 WP(C)/0004091/2020 SUMITA KUMARI PANDA M/S.R.P.DALAI /1
VS VS 0

DEPUTY REGISTRAR ORISSA ADMINISTRATIVE TRIBUNAL
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454 WP(C)/0004092/2020 M/S SARVANA GLOBAL ENERGY LTD. M/S.SARAT KUMAR GAJENDRA /1
VS VS 0
MSEFC I
455 WP(C)/0004093/2020 RABINDRA KUMAR MISHRA SIBA PRASAD PATI /1
VS VS 0
STATE OF ODISHA I
456 WP(C)/0004094/2020 JAGDISH RAUTO M/S.RP.DALAI /1
VS VS 0
DEPUTY REGISTRAR ORISSA ADMINISTRATIVE TRIBUNAL I
457 WP(C)/0004095/2020 PRAVASH MOHAPATRA M/S.JK.MISHRA 2 /1
VS VS 0
STATE OF ODISHA I
458 WP(C)/0004096/2020 ALL ODISHA GOVT.I.T.I PART TIME GUEST INSTRBETDRSH SSOCIATION /1
VS VS 0
DEPUTY REGISTRAR ORISSA ADMINISTRATIVE TRIBUNAL I
459 WP(C)/0004097/2020 DIPU MANDAL PARSURAM PANDA /1
VS VS 0
UNION OF INDIA I
460 WP(C)/0004098/2020 KHALIDA BIBI M/S.JK.MISHRA 2 /1
VS VS 0
AMITA DEY Il
461 WP(C)/0004099/2020 SADANANDA NAIK M/S.JK.MISHRA 2 /1
VS VS 0
STATE OF ODISHA I
462 WP(C)/0004100/2020 AYUB ALLI KHAN M/S.JK.MISHRA 2 /1
Vs VS 0
AMITA DEY I
463 WP(C)/0004101/2020 CHINARI SIBAJ SUBUDHI SIBA PRASAD PATI /1
VS VS 0
STATE OF ODISHA I
464 WP(C)/0004102/2020 ALL ODISHA GOVT ITI PART TIME GUEST INSVIRER:PORE ASSOCIATION /1
VS VS 0
DEPUTY REGISTRAR ORISSA ADMINISTRATIVE TRIBUNAL I
465 WP(C)/0004103/2020 APARNA SINHA M/S.SIDDHARTH PRASAD MISHRA /1
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VS VS 0
STATE OF ODISHA I
466 WP(C)/0004104/2020 RELIANCE HOME FINANCE LTD. M/S.DEVI PRASAD TRIPATHY /1
VS VS 0
THE DISTRICT MAGISTRATE CUM COLLECTOR, KHURDA I
467 WP(C)/0004105/2020 ANTARYAMI SAHOO SURYANARAYAN PATTANAIK /1
VS VS 0
STATE OF ODISHA I
468 WP(C)/0004106/2020 BRAJA KISHORE DAS GOURI MOHAN RATH /1
Vs VS 0
STATE OF ODISHA I
469 WP(C)/0004107/2020 BISWOJIT SETHI M/S.JK.KHUNTIA /1
VS VS 0
STATE OF ODISHA I
470 WP(C)/0004108/2020 BIPIN BARIK K.C.DASH /1
VS VS 0
UNION OF INDIA I
471 WP(C)/0004109/2020 BIBHURANJAN PAL K.C.DASH /1
VS Vs 0
UNION OF INDIA I
472 WP(C)/0004110/2020 ASHOK KUMAR JENA K.C.DASH /1
Vs VS 0
UNION OF INDIA I
473 WP(C)/0004111/2020 ARAT KUMAR PUHAN K.C.DASH /1
VS VS 0
UNION OF INDIA I
474 WP(C)/0004112/2020 CHITTARANJAN SETHY K.C.DASH /1
VS VS 0
UNION OF INDIA I
475 WP(C)/0004113/2020 GANESWAR BISWAL M/S.SRIKAR KU.RATH /1
Vs VS 0
STATE OF ODISHA I
476 WP(C)/0004114/2020 M/S.NOBLE PHARMACARE LTD. M/S.SOUMYA MISHRA /1

VS

VS
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ODISHA STATE MEDICAL CORPORATION LTD. I

477 WP(C)/0004115/2020 RABINDRA PRASAD MISHRA SHASHI BHUSAN JENA /1
VS VS 0
STATE OF ODISHA I

478 WPCRL/0000015/2020 ANITA JENA SUSANTA KUMAR BARAL /10
Vs VS 0
STATE OF ODISHA I

479 ABLAPL/0001514/2020  KARTIK BHOI SP.DASH CUTTACK SADAR /617 /2019
VS VS 0
STATE OF ODISHA I

480 ABLAPL/0001515/2020 ~ DEEPAK ROUT BIKASH KUMAR ROUTRAY PATKURA /20 /2020
VS VS 0
STATE OF ODISHA I

481 ABLAPL/0001516/2020  PRADYUMNA KAR BISWARANJAN DALAI 1256 /2019
VS VS 0
STATE OF ODISHA I

482 ABLAPL/0001517/2020  CHAGALA @ SADANANDA ROUT TRILOCHAN NANDA KHARABEL NAGAR P.S. /28 /2020
Vs VS 0
STATE OF ODISHA I

483 ABLAPL/0001518/2020  KABERI MOHAPATRA MAHESDAS SEA BEACH /173 /2019
VS VS 0
STATE OF ODISHA I

484 ABLAPL/0001519/2020  KANTA BAG JANMEJAYA DASH KHARIAR /321 /2019
VS VS 0
STATE OF ODISHA I

485 ABLAPL/0001520/2020  JINATUN NISHA SAMARENDRA SETHI DARGHA BAZAR /06 /2020
Vs VS 0
STATE OF ODISHA I

486 ABLAPL/0001521/2020  PRAKASH MALLIK @ PAKULA MALIK ARIJEET MISHRA SUKINDA /20 /2020
VS VS 0
STATE OF ODISHA I

487 ABLAPL/0001522/2020  SOUMYAKANTA PARIDA @ SINU @ SAMAYABICHITRA NARAYANA SATAPATHY KUJANGA /34 /2020

VS
STATE OF ODISHA

VS
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488 ABLAPL/0001523/2020  AKSHAYA KUMAR ROUT JYOTI PATNAIK KISSANNAGAR PS/19 /2020
Vs VS 0
STATE OF ODISHA I
489 ABLAPL/0001524/2020  RAMCHANDRA THATEI AUROVINDA MOHANTY KORAPUT TOWN /6 /2020
VS VS 0
STATE OF ODISHA I
490 ABLAPL/0001525/2020  PATRAS DUNGDUNG DUSMANTA KUMAR NAIK SAMBALPUR VIGILANCE /72 /2019
VS VS 0
STATE OF ODISHA(VIG.) I
401 ABLAPL/0001526/2020  SANATAN MALLICK GYANALOKA MOHANTY NILGIRI /33 /2020
VS VS 0
STATE OF ODISHA I
492 ABLAPL/0001527/2020  PATRAS DUNGDUNG DUSMANTA KUMAR NAIK SAMBALPUR VIGILANCE /73 /2019
Vs VS 0
STATE OF ODISHA(VIG.) I
493 ABLAPL/0001528/2020  BICHI NAIK P.R.SINGH /10
VS VS 0
STATE OF ODISHA I
494 ABLAPL/0001529/2020  PITABASA SRICHANDAN MANAS RANJAN PANDA JODAPADAR /162 /2019
VS VS 0
STATE OF ODISHA I
495 ABLAPL/0001530/2020  AJAY LENKA SAMBEET PATTANAYAK GOP/12 /2020
VS Vs 0
STATE OF ODISHA I
496 ABLAPL/0001531/2020  ASHOK BEHERA SAMBEET PATTANAYAK PIPLI /20 /2020
Vs VS 0
STATE OF ODISHA I
497 ABLAPL/0001532/2020  MAA BINJHESWARI CABLE NETWORK ASUTOSH TRIPATHY HINDOL /99 /2019
VS VS 0
STATE OF ODISHA I
498 ABLAPL/0001533/2020  RAMA CHANDRA MISHRA SAMBEET PATTANAYAK BALANGA /78 /2019
VS VS 0
STATE OF ODISHA I
499 ABLAPL/0001534/2020  CHENTAL @ SUBHAM NAIK @ SUBHAM NAYRKBISANKAR SAMAL CUTTACK SADAR /23 /2020
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VS VS 0
STATE OF ODISHA I
500 ABLAPL/0001535/2020  BICHITRANANDA PARIDA SAMBEET PATTANAYAK GOP /18 /2020
VS VS 0
STATE OF ODISHA I
501 ABLAPL/0001536/2020  GANGADHAR KALAR TUKUNA KUMAR MISHRA UMERKOTE /12 /2020
VS VS 0
STATE OF ODISHA I
502 ABLAPL/0001537/2020  BIKASH DORA JAGABANDHU SAHU LOISINGHA(BOLANGIR) /33 /2020
VS VS 0
STATE OF ODISHA I
503 ABLAPL/0001538/2020  RAJENDRA KUMAR SAHU PRASANTA KUMAR SAHOO KEONJHAR TOWN /29 /2020
VS VS 0
STATE OF ODISHA I
504 ABLAPL/0001539/2020  SIVA SAHU MIHIR SEKHAR SAHOO JATNI P.S. /410 /2018
VS VS 0
STATE OF ODISHA Il
505 ABLAPL/0001540/2020  DULA @ DULAMANI BEHERA G.N.SAHU BODEN /179 /2019
VS VS 0
STATE OF ODISHA I
506 ABLAPL/0001541/2020 ~ TUSAR KANTA PANDA SIDHARTHA DAS JATNI P.S. /41 /2020
Vs VS 0
STATE OF ODISHA I
507 ABLAPL/0001542/2020  JTENDRA KUMAR SAMAL SAROJKUMAR DASH DHENKANAL SADAR /30 /2020
VS VS 0
STATE OF ODISHA(VIG.) I
508 ABLAPL/0001543/2020  SUDARSHAN NAIK JYOTIRMAYA SAHOO BADAGADA /314 /2018
VS VS 0
STATE OF ODISHA I
509 ABLAPL/0001544/2020  GIRISH CH. NAYAK PARTHA SARATHI NAYAK BANARAPAL /18 /2020
VS VS 0
STATE OF ODISHA I
510 ABLAPL/0001545/2020  PRASANT KUMAR DASH @ JITU B.K.SAHOO TUMUDIBANDHA /5 /2020
Vs VS 0

Page 45/56



ORISSA HIGH COURT

FILING REPORT ASON :03/02/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
STATE OF ODISHA Il
511 ABLAPL/0001546/2020  RASMITA KUMAR SETHI SUJIT KUMAR PATTNAIK MAHILA (BERHAMPUR) /9 /2020
VS VS 0
STATE OF ODISHA I
512 ABLAPL/0001547/2020  AJT KUMAR RATH PARTHA SARATHI NAYAK N.T.P.C. /04 /2020
VS VS 0
STATE OF ODISHA I
513 ABLAPL/0001548/2020  DEBENDRA DASH B.K.SAHOO TUMUDIBANDHA /05 /2020
VS VS 0
STATE OF ODISHA I
514 ABLAPL/0001549/2020  JAGANNATH BEHERA DEBASNAN DAS JAGATSINGPUR /35 /2020
VS VS 0
STATE OF ODISHA Il
515 ABLAPL/0001550/2020  TUSHAR RANJAN PANIGRAHI JAGABANDHU SAHU AINTHAPALI /44 /2020
VS VS 0
STATE OF ODISHA I
516 ABLAPL/0001551/2020  RAMESH HIAL UMAKANTA BARIK CHANDILI /220 /2019
Vs VS 0
STATE OF ODISHA I
517 ABLAPL/0001552/2020  GEETA @ GEETANJALI SAHU UMAKANTA BARIK GOLANTHARA (BERHAMPUR) /326 /2019
VS VS 0
STATE OF ODISHA I
518 ABLAPL/0001553/2020  SOUMYA RANJAN SAHOO AMIT KU NATH ANGUL TOWN /90 /2020
VS VS 0
STATE OF ODISHA I
519 ABLAPL/0001554/2020  TUSHAR RANJAN MISRA ANIRUDHA DAS /10
VS VS 0
STATE OF ODISHA I
520 ABLAPL/0001555/2020 ~ BIKRAM BALABANTARAY B.K.NAYAK NIMAPADA /12 /2020
VS VS 0
STATE OF ODISHA I
521 ABLAPL/0001556/2020  OKILA JENA B.K.NAYAK DELANGA /155 /2019
VS VS 0

STATE OF ODISHA
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522 ABLAPL/0001557/2020  DIPAK PARIDA SAMVIT MOHANTY NAUGAON /190 /2019
VS VS 0
STATE OF ODISHA I
523 ABLAPL/0001558/2020  SRIKANTA SAHOO @ SAHU ARIJEET MISHRA KALINGA NAGAR /10 /2020
VS VS 0
STATE OF ODISHA I
524 ABLAPL/0001559/2020  AMIYA KUMAR SWAIN JYOTIRMAYA SAHOO HINJILI (ASKA) /210 /2016
VS VS 0
STATE OF ODISHA I
525 ABLAPL/0001560/2020  SABIR @ SABBIR PATHAN TRILOCHAN NANDA JONK /160 /2013
VS VS 0
STATE OF ODISHA I
526 ABLAPL/0001561/2020  BINAY KANT MISHRA ANIRUDHA DAS /10
VS VS 0
STATE OF ODISHA I
527 ABLAPL/0001562/2020  SUSANTA SINGH DIPTI RANJAN BHOKTA NIALI /298 /2019
VS VS 0
STATE OF ODISHA I
528 ABLAPL/0001563/2020  BYASADEV NAIK BASUDEV PUJARI NANDIPADA /5 /2020
VS VS 0
STATE OF ODISHA Il
529 ABLAPL/0001564/2020  BAIDHAR SAHOO G.C.ROUT PARJANG /292 /2019
VS VS 0
STATE OF ODISHA I
530 ABLAPL/0001565/2020  MANASRANJAN SAMAL JEETENDRA SAHU GONDIA /13 /2020
Vs VS 0
STATE OF ODISHA I
531 ABLAPL/0001566/2020  BIKRAM BARIK @ BIKA @ BIKASH KU BARIKBIJAYA KUMAR RAGADA JATNI P.S. /48 /2020
VS VS 0
STATE OF ODISHA I
532 ABLAPL/0001567/2020  AKHAYA GAUDA SURYAKANTA DASH KHALLIKOTE /396 /2019
VS VS 0
STATE OF ODISHA I
533 ABLAPL/0001568/2020  LIPUNA @ SMRUTI RANJAN DHAL MANORANJAN MOHAPATRA NARASINGHPUR /134 /2019
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VS VS 0
STATE OF ODISHA I
534 ABLAPL/0001569/2020  AYUSMAN SWAIN JAJATI KISHORE MOHANTY KHANDAGIRI P.S. /46 /2020
VS VS 0
STATE OF ODISHA I
535 ABLAPL/0001570/2020  ASIT DAS @ ASHIT DASH SARATHI JYOTI MOHANTY KUMBHARAPARA /92 /2017
VS VS 0
STATE OF ODISHA I
536 ABLAPL/0001571/2020  ANJANA BAL MANOJKUMAR MALLICK MAHANGA /12 /2020
Vs VS 0
STATE OF ODISHA I
537 ABLAPL/0001572/2020  SUKUTA @ SOUBHAGAYA JENA UNMESH CHANDRA JENA BHADRAK RURAL /60 /2020
VS VS 0
STATE OF ODISHA I
538 ABLAPL/0001573/2020  AJAYA KUMAR ROUT SIDHARTHA SWAIN SALIPUR /24 /2020
VS VS 0
STATE OF ODISHA I
539 ABLAPL/0001574/2020  NITYANANDA DAS SIDHARTHA SWAIN SALIPUR /24 /2020
VS Vs 0
STATE OF ODISHA I
540 ABLAPL/0001575/2020  ABINASH BAL MANOJKUMAR MALLICK MAHANGA /12 /2020
Vs VS 0
STATE OF ODISHA I
541 ABLAPL/0001576/2020  JAKTA @ JAGAT BEHERA JAGABANDHU SAHU BOLANGIR SADAR /169 /2018
VS VS 0
STATE OF ODISHA I
542 ABLAPL/0001577/2020  RANJAN DAS SAROJKUMAR SAHOO JAGATPUR /418 /2019
VS VS 0
STATE OF ODISHA I
543 ABLAPL/0001578/2020  RANJAN KUMAR SAHU @ RANJAN SAHOO ~ PRADEEP KUMAR KUNDU DHENKANAL TOWN /28 /2020
Vs VS 0
STATE OF ODISHA I
544 ABLAPL/0001579/2020  NIZAMUDHIN KHAN @ NIZA @ LINZA SATYABRATA PRADHAN JATNI P.S. /44 /2020

VS

VS
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STATE OF ODISHA I
545 ABLAPL/0001580/2020  RAMA CHANDRA DAS PRAMODA KUMAR MISHRA RAJINAGAR /18 /2020
VS VS 0
STATE OF ODISHA I
546 ABLAPL/0001581/2020 ~ PARAMANANDA MOHAPATRA SIDHARTHA SWAIN SALIPUR /24 /2020
Vs VS 0
STATE OF ODISHA I
547 ABLAPL/0001582/2020  ANTARYAMI NAYAK SIDHARTHA SWAIN SALIPUR /24 /2020
VS VS 0
STATE OF ODISHA I
548 ABLAPL/0001583/2020  MANOJKUMAR SETHI JYOTIRMAYA SAHOO MAHILA (BERHAMPUR) /9 /2020
VS VS 0
STATE OF ODISHA I
549 ABLAPL/0001584/2020  ASHOK DAS PRAFULLA CHANDRA DAS PURIGHAT /18 /2020
VS VS 0
STATE OF ODISHA I
550 ABLAPL/0001585/2020  GOURAV JALAN BIBHU PRASAD DAS MARKAT NAGAR /25 /2020
Vs VS 0
STATE OF ODISHA I
551 ABLAPL/0001586/2020  KANCHAN NAIK ANJAN KUMAR BISWAL SOSO /10 /2020
VS VS 0
STATE OF ODISHA I
552 ABLAPL/0001587/2020  KANHU @ MANOJMAHARANA ASHOK KU. SAHOO KENDRAPARA /16 /2020
VS VS 0
STATE OF ODISHA I
553 ABLAPL/0001588/2020  PRASANNA SAHOO @ PRASANNA KUMAR SARASMITA DAS NAWAPARA /9 /2020
Vs VS 0
STATE OF ODISHA I
554 ABLAPL/0001589/2020  HEMANTA DEHURY DURLLABHA RANJAN MISHRA HANDAPA /15 /2020
VS VS 0
STATE OF ODISHA I
555 ABLAPL/0001590/2020  SUKANTA SATAPATHY BISWAJT PASAYAT KENDRAPARA /140 /2015

VS
STATE OF ODISHA

VS
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556 ABLAPL/0001591/2020  SUMATI DEHURY DURLLABHA RANJAN MISHRA HANDAPA /3 /2020
VS VS 0
STATE OF ODISHA I
557 ABLAPL/0001592/2020  AZIM @ AJM KHAN AMIT PRASAD BOSE DARGHA BAZAR /6 /2020
VS VS 0
STATE OF ODISHA I
558 ABLAPL/0001593/2020  NILAMBAR SAHOO G.C.ROUT PARJANG /292 /2019
VS VS 0
STATE OF ODISHA I
559 ABLAPL/0001594/2020 ~ CHHATRAY BASKEY JAGANNATH KAMILA KARANJIA /161 /2017
VS VS 0
STATE OF ODISHA I
560 ABLAPL/0001595/2020  GANESH BEHERA DIBYAJYOTI SAHOO /10
VS VS 0
STATE OF ODISHA I
561 ABLAPL/0001596/2020  PITABASH SENAPATI TUSAR KUMAR MISHRA MAHILA PS,SEC-3ROURKELA /4 /2020
VS VS 0
STATE OF ODISHA I
562 ABLAPL/0001597/2020  BHABAGRAHI PATI SIDHARTHA SWAIN SALIPUR /24 /2020
VS VS 0
STATE OF ODISHA Il
563 ABLAPL/0001598/2020  PABITRA KUMAR SAMAL @ PABITRA SAMALSIDHARTHA SWAIN SALIPUR /24 /2020
VS VS 0
STATE OF ODISHA I
564 ABLAPL/0001599/2020  MD IRSAD U.CMISHRA KANTABANJI /28 /2020
Vs VS 0
STATE OF ODISHA I
565 ABLAPL/0001600/2020  MUNTE ZIM @ MOHAMMAD MURTEJA SAMVIT MOHANTY TIRTOL /247 /2019
VS VS 0
STATE OF ODISHA I
566 ABLAPL/0001601/2020  GANESWAR PANDA @ GANESH PANDA SURYAKANTA DWIBEDI KHANDAPARA /29 /2020
VS VS 0
STATE OF ODISHA I
567 ABLAPL/0001602/2020 ~ BATUA @ LITU @ PRAFULLA BISWAL JAYAKRISHNA MOHAPATRA BANSADA /121 /2019
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VS VS 0
STATE OF ODISHA I
568 ABLAPL/0001603/2020  KISHOR KUMAR KARMI JAGANNATH KAMILA MANAMUNDA /15 /2020
VS VS 0
STATE OF ODISHA I
569 ABLAPL/0001604/2020  BISWANATH SINGH ASHOK KU. SAHOO KENDRAPARA /16 /2020
VS VS 0
STATE OF ODISHA I
570 ABLAPL/0001605/2020  DAITARI MOHANTA JAYAKRISHNA MOHAPATRA PATNA /17 /2020
Vs VS 0
STATE OF ODISHA I
571 ABLAPL/0001606/2020  KAMALAKANTA NAYAK PRAMOD KUMAR MISHRA RAJKANIKA /21 /2020
VS VS 0
STATE OF ODISHA I
572 ABLAPL/0001607/2020  BASANTA MALIK CHANDRAKANTA PRADHAN DHARMASALA /33 /2019
VS VS 0
STATE OF ODISHA I
573 ABLAPL/0001608/2020  HARADHAN RAKSHIT GYANALOKA MOHANTY MARINE PSAT JAMBO /128 /2019
VS Vs 0
STATE OF ODISHA I
574 ABLAPL/0001609/2020  KANDA LOHAR SSRAY-2 BARBIL /8/2020
Vs VS 0
STATE OF ODISHA I
575 ABLAPL/0001610/2020  PRADIP KUMAR SETHI @ PRADIPTA KUMAR SERYA KANTA DWIBEDI MAHANGA /20 /2020
VS VS 0
STATE OF ODISHA I
576 ABLAPL/0001611/2020  SIDHU NAYAK SURYAKANTA DWIBEDI NABARANGAPUR TOWN /344 /2016
VS VS 0
STATE OF ODISHA I
577 ABLAPL/0001612/2020  KRUSHNA CHANDRA SAHOO B.K.NAYAK JATNI P.S. /5 /2020
Vs VS 0
STATE OF ODISHA I
578 ABLAPL/0001613/2020  BATAKRUSHNA PARIDA PUSPAMITRA MOHAPATRA ABHAYACHANDPUR /11 /2020

VS

VS

Page 51/56

0



ORISSA HIGH COURT

FILING REPORT ASON :03/02/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
STATE OF ODISHA Il

579 ABLAPL/0001614/2020  KUMUDUNI @ KUMUDA NAYAK ASIT KU. JENA DHUSURI /42 /2019
VS VS 0
STATE OF ODISHA I

580 ABLAPL/0001615/2020  LALITA @ NALITA PRADHAN SIDHESWAR MOHANTY KISHORENGAR /136 /2019
VS VS 0
STATE OF ODISHA I

581 ABLAPL/0001616/2020  ASISH PRADHAN @ BHOLA ASHOK KU SAHU /10
VS VS 0
STATE OF ODISHA I

582 ABLAPL/0001617/2020  PARSURAM JENA SIDHARTHA SWAIN SALIPUR /24 /2020
VS VS 0
STATE OF ODISHA Il

583 ABLAPL/0001618/2020 ~ MUKESH SARAF SK.JOSHI KANTABANJI /19 /2020
VS VS 0
STATE OF ODISHA I

584 ABLAPL/0001619/2020  DEBI PRASANA MOHANTY H.N.MOHANTY /10
Vs VS 0
STATE OF ODISHA I

585 ABLAPL/0001620/2020  CHITTA RANJAN JENA SIDHARTHA SWAIN SALIPUR /24 /2020
VS VS 0
STATE OF ODISHA I

586 ABLAPL/0001621/2020  BISWABHUSAN MOHANTY @ MANTU SHISHIR KUMAR SWAIN BHADRAK RURAL /69 /2020
VS VS 0
STATE OF ODISHA I

587 ABLAPL/0001622/2020  MINA BEHERA N.K.LENKA SARANAKUL /07 /2020
VS VS 0
STATE OF ODISHA I

588 ABLAPL/0001623/2020 ~ MOHD AKRAM @ AKRAM KHAN @ AKKU ~ U.C.MISHRA KANTABANJI /28 /2020
VS VS 0
STATE OF ODISHA I

589 ABLAPL/0001624/2020  JAYANTA KHATUA MD.G. MADANI DHUSURI /170 /2018
VS VS 0

STATE OF ODISHA
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590 ABLAPL/0001625/2020  PITAMBAR MAHANTA RAJV KU. MAHANTA CHAMPUA /12 /2020
VS VS 0
STATE OF ODISHA I
501 ABLAPL/0001626/2020 ~ DEBESH SAHOO BASANTA KUMAR DAS KHANDAGIRI P.S. /42 /2020
VS VS 0
STATE OF ODISHA I
592 ABLAPL/0001627/2020  OKILA BHOI BHARATI DASH PURI SADAR /336 /2019
VS VS 0
STATE OF ODISHA I
593 ABLAPL/0001628/2020  SANTILATA ROUT RANJT MOHANTY RAJKANIKA /08 /2020
VS VS 0
STATE OF ODISHA I
594 ABLAPL/0001629/2020  KHETRA PADHAN JN.PANDA MUDANPUR RAMPUR /187 /2019
VS VS 0
STATE OF ODISHA I
505 ABLAPL/0001630/2020  KANHA @ SUBASH CHANDRA MAHALIK ~ PRAFULLA KU. BISWAL RAJKANIKA /19 /2019
VS VS 0
STATE OF ODISHA I
596 ABLAPL/0001631/2020  AMBILAL SAHU JN.PANDA MUDANPUR RAMPUR /13 /2020
VS VS 0
STATE OF ODISHA Il
597 ABLAPL/0001632/2020  SAYED IMRAN ALI @ SAPPO MANAS CHAND SPL.TASK FORCE /10 /2018
VS VS 0
STATE OF ODISHA I
598 ABLAPL/0001633/2020  AVIJT NAYAK SARADA PRASAD DASH SORO /525 /2019
Vs VS 0
STATE OF ODISHA I
509 ABLAPL/0001634/2020  SAYED IMRAN ALI @ SAPPO MANAS CHAND SPL.TASK FORCE /12 /2018
VS VS 0
STATE OF ODISHA I
600 ABLAPL/0001635/2020  SUKANTA MALLICK@ PAPU ARIJEET MISHRA PANIKOILI /59 /2014
VS VS 0
STATE OF ODISHA I
601 ABLAPL/0001636/2020  NETRANANDA SAHU DAYANANDA MOHAPATRA KODALA /15 /2020
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VS VS 0
STATE OF ODISHA I
602 ABLAPL/0001637/2020  LITUNA NAYAK RANTAN KU NAYAK BARAMBA /268 /2019
VS VS 0
STATE OF ODISHA I
603 ABLAPL/0001638/2020  KHIROD KUMAR KHATUA@ KHIROD KHATUMD.G.MADANI DHUSURI /170 /2018
VS VS 0
STATE OF ODISHA I
604 ABLAPL/0001639/2020  ANANTA KUMAR DALAI SURYAKANTA DWIBEDI SIMULIA /21 /2020
Vs VS 0
STATE OF ODISHA I
605 ABLAPL/0001640/2020  PRASANNA KUMAR SAHOO SMRUTI RANJAN MOHAPATRA THAKURGARH /8 /2020
VS VS 0
STATE OF ODISHA I
606 ABLAPL/0001641/2020  RAJESH KUMARB MODA SIDDHARTH PRASAD MISHRA LAXMISAGAR P.S. /258 /2019
VS VS 0
STATE OF ODISHA I
607 ABLAPL/0001642/2020  GAGAN BIHARI NAYAK SIDHARTHA SWAIN SALIPUR /24 /2020
VS Vs 0
STATE OF ODISHA I
608 ABLAPL/0001643/2020  GANGADHAR LENKA SIDHARTHA SWAIN SALIPUR /24 /2020
Vs VS 0
STATE OF ODISHA I
609 ABLAPL/0001644/2020  SUDHANSU BEHERA PRAMODA KUMAR MISHRA PATTAMUNDAI /38 /2020
VS VS 0
STATE OF ODISHA I
610 ABLAPL/0001645/2020  MITA RANI BEHERA AMITAV TRIPATHY NAYAGARH /13 /2020
VS VS 0
STATE OF ODISHA I
611 ABLAPL/0001646/2020  BABURAM SETHI DIBYAJY OTI SAHOO TIHIDI /37 /2020
Vs VS 0
STATE OF ODISHA I
612 ABLAPL/0001647/2020  GANAPATI RAO CHANDRAKANTA PRADHAN DHARMASALA /33 /2019

VS

VS
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STATE OF ODISHA I
613 ABLAPL/0001648/2020  GOURAHARI MOHARANA ANUGRAHA NARAYAN SAMANTRAY KUJANGA /253 /2019
VS VS 0
STATE OF ODISHA I
614 ABLAPL/0001649/2020  ABHYA KUMAR DAS RUDRA NARAYAN PARIJA CHANDABALI /250 /2019
Vs VS 0
STATE OF ODISHA I
615 ABLAPL/0001650/2020  SHYAMSUNDAR JENA AMULYA RATNA PANDA SINGLA /209 /2019
VS VS 0
STATE OF ODISHA I
616 ABLAPL/0001651/2020 ~ RAMESH DAS AMULYA RATNA PANDA DHARMASALA /22 /2020
VS VS 0
STATE OF ODISHA I
617 ABLAPL/0001652/2020  NARAYAN JENA AMULYA RATNA PANDA SINGLA /209 /2019
VS VS 0
STATE OF ODISHA I
618 ABLAPL/0001653/2020  PURNA CHANDRA BISWAL @ SASHIKIANTA PRAMOD KUMAR JENA BASTA /329 /2019
Vs VS 0
STATE OF ODISHA I
619 ABLAPL/0001654/2020  DAMBARU DALE! PRAMOD KUMAR JENA CHANDIPUR /1 /2020
VS VS 0
STATE OF ODISHA I
620 ABLAPL/0001655/2020  UMAKANTA MALLIK AMULYA RATNA PANDA BINJHARPUR /58 /2017
VS VS 0
STATE OF ODISHA I
621 ABLAPL/0001656/2020  SANTOSH NAYAK AMITAV TRIPATHY /10

622

623

WPC(OAC)/0001071/2017

WPC(OAC)/0002917/2018

VS

STATE OF ODISHA
NIRANJAN ROUT

VS

STATE OF ODISHA
PARTHA SARATHI SAHOO
VS

STATE OF ODISHA

VS

M/S.SDAS
VS

M/S.B.STRIPATHY
VS
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ORISSA HIGH COURT

FILING REPORT ASON :03/02/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
624 CONTC(CPC)/0000164/2019 BIBHUTI BHUSAN PADHI M/S.L.K.MOHANTY /1

S Vs 0

PRADEEP KUMAR MOHAPATRA,IAS Vi
625 CONTC(CPC)/0000419/2011 BHAGABAN DASH M/SMARDARAJMOHAN SENAPATI 1l

VS VS 0

BHUBANESWAR MISHRA,CHIEF ENGINEER

Page 56/56

I



ORISSA HIGH COURT

MI1SC CASESFILED on :03/02/2020

SL. IANO NAME OF PETNR.JAPPEL COUNSEL FOR PETNR./APPEL

NO. MAIN CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR./APPEL

1 14/2020 BISAKA SARDAR @ BISHAKA SARDAR-MP ARJUNA CH. BEHERA
TRPCRL/12/2020

2 15/2020 KAILASH CH. KULESIKA-MP M/S.BIDYADHAR MISHRA
ELPET/5/2019

3 16/2020 KAILASH CH. KULESIKA-MP M/S.BIDYADHAR MISHRA
ELPET/5/2019

4 18/2020 UNION OF INDIA-MP SATYASINDHU KASHYAP
LAA/2/2020

5 19/2020 UNION OF INDIA-MP SATYASINDHU KASHYAP
LAA/3/2020

6 19/2020 BAPINA NAYAK-MP M/S.SAMIR KU.MISHRA
MATA/102/2016

7 20/2020 UNION OF INDIA-MP SATYASINDHU KASHYAP
LAA/4/2020

8 21/2020 UNION OF INDIA-MP SATYASINDHU KASHYAP
LAA/5/2020

9 2212020 UNION OF INDIA-MP PARTHA SARATHI NAYAK
LAA/6/2020

10 23/2020 UNION OF INDIA-MP PARTHA SARATHI NAYAK
LAA/7/2020

11 24/2020 UNION OF INDIA-MP PARTHA SARATHI NAYAK
LAA/7/2020

12 25/2020 UNION OF INDIA-MP PARTHA SARATHI NAYAK
LAA/6/2020

13 31/2020 DIVISIONAL MANAGER,ORIENTAL INSURANCE CO.LTD.ANGUL-MP
CMAPL/99/2020

14 32/2020 PRATAP CH.MOHANTY-MP ADV.
CMAPL/98/2020

15 33/2020 PROP./M.D.JCHAIRMAN,M/S.BHARAT SPICES IMAMNAGARENWP
CMAPL/100/2020

16 38/2020 SOBHABATI MANSINGH-MP IN PERSON
CONTC/402/2014

17 41/2020 MITALI MADHUSMITA SAHANI-MP SURYAKANTA DWIBEDI
TRP(C)/359/2019

18 4212020 G. GIRIJA LAXMI DORA @ GAYATRI-MP RAJESH KUMAR MAHAPATRA
TRP(C)/33/2020

19 43/2020 ARJUN CHARAN JENA-MP M/S. U.K.LENKA
RPFAM/34/2020

20 43/2020 HARAPRIYA NATH-MP SUSHANT KUMAR NATH
TRP(C)/34/2020

21 4412020 BIRENDRA DIGAL-MP DEEPALI MOHAPATRA
RPFAM/44/2019

22 4412020 HARAPRIYA PANIGRAHI-MP BHARAT JALLI
TRP(C)/35/2020

23 45/2020 BABULA KU.DHIR-MP SAMVIT MOHANTY
RPFAM/264/2019

24 54/2020 BIRENDRA KUMAR BEHERA-MP M/S.B.STRIPATHY
WPC(OAC)/2916/2018

25 55/2020 PARTHA SARATHI SAHOO-MP M/S.B.STRIPATHY
WPC(OAC)/2917/2018

26 56/2020 NIRANJAN ROUT-MP M/S.S.DAS
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27

28

29

30

31

32

33

35

36

37

38

39

41

42

45

47

49

50

51

52

53

55

56

57

WPC(OAC)/1071/2017

57/2020

WPC(OAC)/886/2010

78/2020
RSA/156/2012
7912020
RSA/223/2005
80/2020
RSA/38/2020
81/2020
RSA/41/2020
82/2020
RSA/326/2015
83/2020
RSA/371/2015
94/2020
BLAPL/64/2017
95/2020
BLAPL/2892/2017
96/2020
BLAPL/4614/2019
96/2020
FAO/97/2020
97/2020
FA0/99/2020
97/2020
RVWPET/60/2020
98/2020
BLAPL/694/2020
98/2020
FAO/104/2020
98/2020
RVWPET/60/2020
99/2020
BLAPL/8011/2019
99/2020
FAO/108/2020
99/2020
RVWPET/61/2020
100/2020
BLAPL/9273/2019
100/2020
FAO/108/2020
100/2020
RVWPET/61/2020
100/2020
WA/65/2020
101/2020
BLAPL/8332/2016
101/2020
FAO/109/2020
101/2020
RVWPET/62/2020
101/2020
WA/66/2020
102/2020
BLAPL/134/2017
102/2020
FAO/109/2020
102/2020
RVWPET/62/2020
102/2020
WA/565/2019

JAGADISH KUMAR PADHY-MP

GAYADHAR NAYAK and ORS-MP

SADANANDA NAIK-MP

BISWAMBAR SAHOO-MP

SANJAY VERMA-MP

MANGALA MAHANTA-MP

ULLASI MAHANTA-MP

SUDHANIDHI PATTNAIK-MP

SUDHANIDHI PATTNAIK-MP

DILLIPKUMAR DAS-MP

SURATA BHAISA @ SURAT BHAISA-MP

GITA DEVI-MP

STATE OF ODISHA-MP

SARASWATI SAHU-MP

M/S.SHASHI BHUSAN JENA

M/S.D.R.BEHERA

SANJEEB CHAKRAVARTY

BIBEKANANDA BHUYAN

M/S.PRAFULLA KU.RATH

M/S.PRAFULLA KU.RATH

M/S.S.D.DAS

M/S.S.D.DAS

AMULYA RATNA PANDA

DHANANJAYA MUND

DHANANJAYA MUND

SR..S.C.(SAND ME)

PRADEEP KUMAR DAS

DIVISIONAL RAILWAY MANAGER, EAST COAST RAILWAMNMNDY A KUMAR MISHRA

STATE OF ODISHA-MP

ANIL KUMAR SAHOO-MP
STATE OF ODISHA-MP

STATE OF ODISHA-MP
DINABANDHU MOHARANA @ DANDU-MP
STATE OF ODISHA-MP

STATE OF ODISHA-MP
KANAK LATA SAHOO-MP
DIPAK KUMAR MOHANTY-MP
STATE OF ODISHA-MP

STATE OF ODISHA-MP
BINAYA MISHRA-MP

ABANI KANTA MISHRA-MP
STATE OF ODISHA-MP

STATE OF ODISHA-MP

DR.KUMARAMANI JENA-MP
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SR..S.C.(SAND ME)

M/S.DEVASHIS PANDA

SR.S.C. (SAND ME)

SR.S.C.(SAND ME)

SRINIVAS MOHANTY

SR.S.C. (SAND ME)

SR.S.C.(SAND ME)

NILAMADHAB BISOI

M/S.JAGANATH PATNAIK

A.GA.

SR.S.C.(SAND ME)

BIBEKANANDA BHUYAN

M/S.JAGANATH PATNAIK

A.GA.

SR.S.C.(SAND ME)

M/S.S.K.SAMAL



58

59

60

61

62

63

65

66

67

68

69

70

71

72

73

74

75

76

7

78

79

80

81

82

83

85

86

87

88

89

103/2020
BLAPL/2911/2017
103/2020
FAO/110/2020
103/2020
RVWPET/63/2020
104/2020
FAO/110/2020
104/2020
RVWPET/63/2020
105/2020
BLAPL/1185/2019
105/2020
FAO/111/2020
105/2020
RVWPET/64/2020
106/2020
FAO/832/2019
106/2020
RVWPET/64/2020
107/2020
RVWPET/65/2020
108/2020
RVWPET/65/2020
109/2020
RVWPET/65/2020
110/2020
RVWPET/66/2020
111/2020
RVWPET/66/2020
112/2020
RVWPET/66/2020
113/2020
RVWPET/67/2020
114/2020
CMP/109/2020
114/2020
RVWPET/67/2020
115/2020
CMP/111/2020
115/2020
RVWPET/224/2014
116/2020
CMP/112/2020
116/2020
RVWPET/69/2020
117/2020
RVWPET/70/2020
118/2020
RVWPET/72/2020
119/2020
RVWPET/72/2020
120/2020
RVWPET/73/2020
121/2020
RVWPET/73/2020
122/2020
CRLREV/90/2020
122/2020
RVWPET/74/2020
123/2020
CRLREV/91/2020
123/2020

DIPAK KU.MOHANTY-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

K.BHIMA PATRA-MP

G.B. OF NEELASHAILA MAHAVIDYALAYA, JAGDA-MP
STATE OF ODISHA-MP

BHARATI MALLICK-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

M/S. BHUSHAN POWER and STEEL LTD.-MP
BM, ANDHRA BANK, OMC-MP

M/S. BHUSHAN POWER and STEEL LTD.-MP
SARASWATI PATRA-MP

ARJUNA KANDI-MP

SARASWATI PATRA-MP

JAY JAGANNATH STEEL AND POWER LTD.-MP
M/S.SHRI MAHAVIR FERRO ALLOYSPVT.LTD.-MP
STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

STATE OF ODISHA-MP

JTENDRA @ JTENDRIYA BEHERA-MP
STATE OF ODISHA-MP

P.SHYAM SUNDAR PRUSTY-MP

STATE OF ODISHA-MP
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M/S.BIPLAB MOHANTY
AGA.

SR.S.C. (SAND ME)
AGA.

SR.S.C. (SAND ME)

MANAS CHAND

BIJAYA KUMAR MOHANTY

SR.S.C.(SAND ME)
DEEPALI MOHAPATRA
SR.S.C.(SAND ME)
SR.S.C. (SAND ME)
SR.S.C. (SAND ME)

SR.S.C. (SAND ME)

SR.S.C.(SAND ME)
SR.S.C.(SAND ME)
ADV.

PURNA CHANDRA RATH
ADV.

BANSHIDHAR BAUG
M/S.SUSANTA KU.DASH
BANSHIDHAR BAUG
SREEJT MOHANTY
SREEJT MOHANTY
SR.S.C. (SAND ME)
SR.S.C. (SAND ME)
SR.S.C. (SAND ME)
SR.S.C. (SAND ME)
ARUN KUMAR DAS
ADV.

JSAHU

ADV.



90

91

92

93

95

96

97

98

99

100

101

102

103

104

105

106

107

108

109

110

111

112

113

114

115

116

117

118

119

120

RVWPET/74/2020
124/2020
CRLREV/92/2020
124/2020
RVWPET/74/2020
125/2020
CRLREV/93/2020
125/2020
MACA/61/2020
126/2020
CRLREV/94/2020
126/2020
MACA/62/2020
127/2020
CRLREV/95/2020
127/2020
MACA/377/2017
128/2020
MACA/128/2019
130/2020
MACA/179/2019
131/2020
MACA/63/2020
132/2020
MACA/63/2020
133/2020
MACA/64/2020
134/2020
MACA/64/2020
135/2020
MACA/65/2020
137/2020
MACA/703/2019
192/2020

ABLAPL/19505/2019

193/2020
CRLA/619/2011
194/2020
CRLA/91/2020
195/2020
CRLA/91/2020
196/2020
CRLA/318/2016
197/2020
CRLA/93/2020
198/2020
CRLMC/312/2020
198/2020

ABLAPL/10699/2019

199/2020
CRLA/93/2020
199/2020
CRLMC/315/2020
200/2020
CRLA/95/2020
200/2020
CRLMC/316/2020
201/2020
CRLA/95/2020
201/2020
CRLMC/317/2020
202/2020
CRLA/95/2020

P.SHYAM SUNDAR PRUSTY-MP

STATE OF ODISHA-MP

BABULU MUNDA @ BABLU-MP

J.SAHU

ADV.

RAMAKANTA PRADHAN

THE BRANCH MANAGER, M/S. NEW INDIA ASSURANCE COAYADL-BHMARI DAS

SOMNATH ACHARYA-MP

RAMESH CH.PRADHAN-MP

CHANDRAMANI GAHAN-MP

MAMILA@MAMINA PRADHAN-MP

ROYAL SUNDARAM ALLIANCE-MP

D.M.,ORIENTAL INSURANCE CO.LTD.-MP

SURYAKANT SAHOO-MP

SURYAKANT SAHOO-MP

BIMAL AGRAWAL-MP

BIMAL AGRAWAL-MP

PRAMOD MAHARANA-MP

D.M.,THE ORIENTAL INSURANCE CO.LTD.-MP

MUJAFAR KHAN MOJAFAR EMAM KHAN-MP

CHHUNU @CHUNNI@MOHAN-MP

RAMA NARAYAN BEHERA-MP

RAMA NARAYAN BEHERA-MP

SUKA PARIDA@CHUTA-MP

MANUA @ MANORANJAN ROUT-MP

DILLIPKUMAR NATH-MP

DHIREN PANDA-MP

MANUA @ MANORANJAN ROUT-MP

SABHYA RANI ROUT-MP

PABITRA NAIK-MP

RABI NARAYAN NANDA-MP

PABITRA NAIK-MP

BHAGIRATHI PRADHAN@BHAIGA PRADHAN-MP

PABITRA NAIK-MP
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SAUMYA RANJAN PRADHAN

GYANALOKA MOHANTY

VIVEKANAND JENA

M/S.PRADEEP KR.MISHRA

ADAM ALI KHAN

M/S.G.P.DUTTA

PABITRA KUMAR NAYAK

PABITRA KUMAR NAYAK

SIDHESWAR MOHANTY

SIDHESWAR MOHANTY

SUSANT KUMAR MOHANTY

MOHAN CHANDRA NAYAK

BHARAT JALLI

M/S.D.P.DHAL

BIBHU PRASAD DAS

BIBHU PRASAD DAS

SATYA RANJAN MULIA

M/SK.K.SWAIN

SK.ZAFARULLA

SATYA RANJAN MULIA

SOMADARSAN MOHANTY

RAJV KUMAR MAHANTA

RANJAN KUMAR MOHANTY

RAJV KUMAR MAHANTA

JUGALA KISHORE PANDA

RAJV KUMAR MAHANTA



121 202/2020 AKHILI PODDAR-MP SIDHARTHA DAS

CRLMC/319/2020

122 203/2020 PABITRA NAIK-MP RAJV KUMAR MAHANTA
CRLA/95/2020

123 203/2020 AJAYA KUMAR DAS-MP M/SMANAS CHAND
CRLMC/3403/2017

124 204/2020 DEBA@DEBANANDA KISHA-MP M/S.SARBESWAR BEHERA
CRLA/571/2014

125 204/2020 PANKAJNALINI DAVID-MP M/S.SABYASACHI TRIPATHY
CRLMC/1831/2019

126 205/2020 SUMANTA KUMAR NAYAK-MP MANAS CHAND
CRLA/96/2020

127 206/2020 SUMANTA KUMAR NAYAK-MP MANAS CHAND
CRLA/96/2020

128 206/2020 BILAL ANSARI@MD BILAL ANSARI-MP DHIRENDRA KUMAR MOHAPATRA
CRLMC/326/2020

129 207/2020 PRADIPTA SWAIN and ANR-MP M/SD.P.PATTNAIK, M/S.S.PRADHAN
CRLA/195/2014

130 208/2020 ASHOK KUMAR SAHU-MP RAMDAS ACHARY
CRLA/54/2020

131 209/2020 ASHOK KUMAR SAHU-MP RAMDAS ACHARY
CRLA/54/2020

132 210/2020 SAMIR KUMAR SAHU-MP RACHARY
CRLA/53/2020

133 211/2020 SAMIR KUMAR SAHU-MP RACHARY
CRLA/53/2020

134 212/2020 PUNIRAM PATEL-MP SSRAY
CRLA/507/2018

135 213/2020 JTENDRA BAG@CHHABI-MP SURYAKANTA DWIBEDI
CRLA/788/2018

136 1679/2020 DUSMANTA KU.SAHU-MP M/S.SANGRAM RATH
WP(C)/3855/2020

137 1680/2020 PRAFULLA KU.MISHRA-MP M/S.SANGRAM RATH
WP(C)/3856/2020

138 1681/2020 SACHIDANANDA ROUTRAY-MP M/S.SANGRAM RATH
WP(C)/3857/2020

139 1682/2020 BAIDYANATH HOTA-MP M/SPARESH KUMAR SAHOO
WP(C)/3858/2020

140 1683/2020 RATNAKAR GIRI-MP M/S.SASWATI MOHAPATRA
WP(C)/21118/2019

141 1684/2020 RAJESH KU.SAMAL-MP M/S.SIDHARTHA MISRA
WP(C)/22340/2019

142 1685/2020 KASINATH SUNA-MP M/SH.M.DHAL
WP(C)/20640/2019

143 1687/2020 RAJKISHORE PUTA-MP M/SH.M.DHAL
WP(C)/20641/2019

144 1688/2020 SAKHI DEI-MP M/SAMLAN SHAKTI PAUL
WP(C)/1210/2015

145 1691/2020 PRAFULLA DANDASENA-MP M/STRILOCHAN NANDA
WP(C)/3866/2020

146 1693/2020 RAGHUNATH SAMANTARAY-MP M/STRILOCHAN NANDA
WP(C)/3869/2020

147 1694/2020 HARADEV SINGH-MP M/S.SANJAY KUMAR SAMANTARAY
WP(C)/3874/2020

148 1695/2020 JOGENDRA BEHERA-MP M/SANJAN KUMAR BISWAL
WP(C)/3877/2020

149 1696/2020 TUSARA KANTA SAHU-MP M/SANJAN KUMAR BISWAL
WP(C)/3879/2020

150 1697/2020 PARSURAM PRUSTY-MP M/SANJAN KUMAR BISWAL
WP(C)/3881/2020

151 1698/2020 BIJAN KUMAR SAHOO-MP M/SANJAN KUMAR BISWAL
WP(C)/3883/2020

152 1700/2020 SABITA SAHOO-MP M/S.JK.KHANDAYATRAY
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153

154

155

156

157

158

159

160

161

162

163

164

165

166

167

168

169

170

171

172

173

174

175

176

177

178

179

180

181

182

183

WP(C)/3893/2020
1701/2020
WP(C)/3483/2020
1702/2020
WP(C)/3483/2020
1703/2020
WP(C)/21791/2019
1704/2020
WP(C)/21791/2019
1705/2020
WP(C)/1330/2020
1707/2020
WP(C)/3919/2020
1708/2020
WP(C)/3922/2020
1709/2020
WP(C)/3926/2020
1710/2020
WP(C)/3927/2020
1711/2020
WP(C)/3928/2020
1712/2020
WP(C)/3929/2020
1713/2020
WP(C)/3930/2020
1714/2020
WP(C)/3935/2020
1715/2020
WP(C)/3936/2020
1717/2020
WP(C)/3938/2020
1718/2020
WP(C)/3937/2020
1719/2020
WP(C)/3939/2020
1720/2020
WP(C)/1087/2018
1721/2020
WP(C)/3940/2020
172212020
WP(C)/3941/2020
1723/2020
WP(C)/3942/2020
1724/2020
WP(C)/3943/2020
1725/2020
WP(C)/3944/2020
1726/2020
WP(C)/3945/2020
1727/2020
WP(C)/10502/2019
1728/2020
WP(C)/26393/2019
1729/2020
WP(C)/3947/2020
1730/2020
WP(C)/15280/2017
1731/2020
WP(C)/3950/2020
173212020
WP(C)/3952/2020
1733/2020
WP(C)/3954/2020

BIMAL KUMAR PATNAIK-MP

BIMAL KUMAR PATNAIK-MP

NEELACHAL INSTITUTE OF MEDICAL SCIENCES-MP

NEELACHAL INSTITUTE OF MEDICAL SCIENCES-MP

RAMJAN KHAN-MP
LAXMIKANTA MISHRA-MP
ACCLTD.-MP

KALI PRASAD MISHRA-MP
CHANDRA DURUKA-MP
UPENDRA NATH MISHRA-MP
ABHIMANYU MAJHI-MP

DURGA PRASAD MISHRA-MP
RAJENDRA KUMAR BISOI-MP
SADANANDA JENA-MP
ANTARYAMI NAIK-MP
SARANGADHARA SAHU-MP
PRAFULLA KUMAR PRADHAN-MP
SASHIKANT SINGH-MP
NARENDRA BEHERA-MP
RATNAKAR PANDA-MP
SURYAKANTA PANDA-MP

BIJAY KUMAR DAS-MP

SRINIBAS JENA-MP

SUKESINI SARANGI-MP
RASTRIYA GRAMANCHAL SEBA SAMITI-MP
RASTRIYA GRAMANCHAL SEBA SAMITI-MP
JAYANT KUMAR JENA-MP
MADHULAL NAIK-MP
PURUSOTTAM SINGH-MP
PATITAPABAN DEHURY-MP

ASHOK KUMAR NAYAK-MP
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M/S.SARAT CHANDRA MISHRA

M/S.SARAT CHANDRA MISHRA

M/S.SASWAT DAS

M/S.SASWAT DAS

SUMITRA MOHANTY

M/S.SHAKRI PRAKASH MOHANTY

M/S.SASWAT K. ACHARYA

M/S.SUPRIYA PATRA

BIRAJA PRASANNA SATAPATHY

SUPRIYA PATRA

BIRAJA PRASANNA SATAPATHY

SUPRIYA PATRA

SANGRAM JENA

M/S.SANGRAM JENA

SUKANTA KUMAR DALAI

SANGRAM JENA

SUKANTA KUMAR DALAI

M/SNITISH KU.MISHRA

SUKANTA KUMAR DALAI

SANGRAM JENA

SUKANTA KUMAR DALAI

SANGRAM JENA

M/S.A.K.MOHAPATRA

SANGRAM JENA

S.D.DAS

M/S.S.D.DAS

M/S.A.K.MOHAPATRA

M/S.SURYAKANTA DASH

SUKANTA KUMAR DALAI

SUKANTA KUMAR DALAI

SUKANTA KUMAR DALAI



184

185

186

187

188

189

190

191

192

193

194

195

196

197

198

199

200

201

202

203

204

205

206

207

208

209

210

211

212

213

214

215

1734/2020
WP(C)/3955/2020
1735/2020
WP(C)/3956/2020
1736/2020
WP(C)/3957/2020
1737/2020
WP(C)/3959/2020
1738/2020
WP(C)/3960/2020
1739/2020
WP(C)/17700/2019
1740/2020
WP(C)/17700/2019
1741/2020
WP(C)/3961/2020
1742/2020
WP(C)/3962/2020
1744/2020
WP(C)/3963/2020
1745/2020
WP(C)/3964/2020
1746/2020
WP(C)/3965/2020
1747/2020
WP(C)/3966/2020
1748/2020
WP(C)/3967/2020
1749/2020
WP(C)/3968/2020
1750/2020
WP(C)/3971/2020
1751/2020
WP(C)/3973/2020
1752/2020
WP(C)/3976/2020
1753/2020
WP(C)/3975/2020
1754/2020
WP(C)/3981/2020
1755/2020
WP(C)/3982/2020
1756/2020
WP(C)/3985/2020
1757/2020
WP(C)/3986/2020
1758/2020
WP(C)/3987/2020
1759/2020
WP(C)/3988/2020
1760/2020
WP(C)/2530/2018
1761/2020
WP(C)/3997/2020
1762/2020
WP(C)/4001/2020
1763/2020
WP(C)/4004/2020
1766/2020
WP(C)/4005/2020
1767/2020
WP(C)/408/2020
1769/2020

PARAMANANDA SUREN-MP

SHRINIBAS PARIDA-MP

LINGARAJSATAPATHY-MP

KANCHAN PARASAD-MP

SUSIL KUMAR SAMAL-MP

SASPILI APA RAO-MP

SASPILI APA RAO-MP

DEBA NARAYAN MISHRA-MP

ARUNODAYA SATAPATHY-MP

PRAKASH CHANDRA BEHERA-MP

DR.BIKASH KUMAR PATTANAYAK-MP

SAROJKUMAR ROUT-MP
KULAMANI BEHERA-MP
SURYAKANTA BEHERA-MP
SANJAYA KUMAR BISWAL-MP
BISWAJT SAHOO-MP

ANIL PRADHAN-MP

RABINDRA KUMAR CHAND-MP
SUMANTA KUMAR MISHRA-MP
DEBENDRANATH SAHOO-MP
PRABATI KHATUA-MP

CHANDRA KANTA MOHANTY-MP
BIJAYA KUMAR ACHARYA-MP
MAHANADI COALFIELDSLTD.-MP
BIJAYA KUMAR MISHRA-MP
BISWAJT PATI-MP

MAHANADI COALFIELDSLTD.-MP
MAHANADI COALFIELDSLTD.-MP
PRAMILA LATA BEHERA-MP
P.DURGA PRASAD RAO-MP
PRAGATI PUBLIC SCHOOL-MP

NAGEN KUMAR ROUT-MP
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M/S.S.CMEKAP

SUKANTA KUMAR DALAI

SUKANTA KUMAR DALAI

M/S.SIDHARTHA DAS

SUKANTA KUMAR DALAI

SMOHANTY

SMOHANTY

SUKANTA KUMAR DALAI

SUKANTA KUMAR DALAI

SUKANTA KUMAR DALAI

M/S. JAYADEV MISHRA

SUKANTA KUMAR DALAI

M/S.PRASANTA KUMAR DAS

SUKANTA KUMAR DALAI

SUKANTA KUMAR DALAI

SUKANTA KUMAR DALAI

SUKANTA KUMAR DALAI

M/S.B.PANDA

SUKANTA KUMAR DALAI

M/S.NIRANJAN LENKA

M/S.PRASANNA KUMAR SWAIN

M/SHEMANTA KUMAR MISHRA

SUBRATA MISHRA

M/S.DEBARAJMOHANTY

SUBRATA MISHRA

M/S.BIMBISAR DASH

M/S.DEBARAJMOHANTY

DEBARAJMOHANTY

M/S. ARJUNA CHARAN BEHERA

PRASANTA KUMAR MISHRA

M/S.PATITAPABAN PANDA

M/S.DINABANDHU NAYAK



216

217

218

219

220

221

222

223

224

225

226

227

228

229

230

231

232

233

234

235

236

237

238

239

240

241

242

243

244

245

246

WP(C)/4008/2020
1770/2020
WP(C)/4010/2020
1771/2020
WP(C)/4018/2020
17722020
WP(C)/4020/2020
1773/2020
WP(C)/4022/2020
1775/2020
WP(C)/3982/2020
1776/2020
WP(C)/22300/2019
177712020
WP(C)/18094/2019
177812020
WP(C)/25506/2014
1779/2020
WP(C)/4030/2020
1780/2020
WP(C)/3366/2019
1781/2020
WP(C)/2140/2020
1782/2020
WP(C)/4035/2020
1783/2020
WP(C)/4031/2020
1784/2020
WP(C)/4036/2020
1785/2020
WP(C)/4038/2020
1786/2020
WP(C)/4040/2020
1787/2020
WP(C)/4039/2020
1788/2020
WP(C)/4042/2020
1789/2020
WP(C)/4044/2020
1790/2020
WP(C)/4046/2020
1791/2020
WP(C)/4048/2020
1792/2020
WP(C)/4051/2020
1793/2020
WP(C)/19000/2019
1794/2020
WP(C)/4060/2020
1795/2020
WP(C)/1608/2020
1796/2020
WP(C)/1608/2020
1797/2020
WP(C)/4067/2020
1798/2020
WP(C)/4069/2020
1799/2020
WP(C)/4072/2020
1800/2020
WP(C)/4073/2020
1802/2020
WP(C)/607/2020

SATYA NARAYAN AGRAWAL-MP
SATRUGHNA BARIK-MP

SURENDRA HAIBURU-MP

RATNA PRABHA TULO-MP

PRABATI KHATUA-MP

TRIDEEP KUMAR PRADHAN-MP
DR.SURENDRANATH MOHAPATRA-MP
ARJUNA KANDI-MP

MISHRA ENGINEERS-MP

BINAPANI SETHI-MP

REGISTRAR (JUDICIAL), ORISSA HIGH COURT-MP
ALOK KUMAR PANIGRAHI-MP
PRASANA KUMAR PRADHAN-MP
JAGABANDHU PATRA-MP
RAJKUMAR CHHOTRAY-MP
BHARATA CHANDRA MAHI-MP
MANORAMA RAY-MP

JTENDRA KUMAR MISHRA-MP
MANABHANJAN MAHAKUR-MP

RABI NARAYAN PUHAN-MP

JADAB GHOSE @ JADAB KUMAR GHOSE-MP
KALPANA NAYAK-MP

UMAKANTA MOHANTY-MP

BIJLA EKKA-MP

GMR KAMLANGA ENERGY LTD.-MP
GMR KAMLANGA ENERGY LTD.-MP
G.RASMITA PRADHAN-MP

SIDDIQUE AHMED KHAN-MP
BESARAT KHAN-MP

UMESH CHANDRA KUA-MP

M/S.P.K.ORESOVT.LTD.-MP
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PRASANTA KUMAR MISHRA

PRAVAT RANJAN DASH

K.K.BHUYAN

M/S.PRAKASH KUMAR JENA

M/S.PRASANNA KUMAR SWAIN

SUSANTA SEKHAR MOHAPATRA

M/S SURYA NARAYAN PATNAIK

M/S.SUSANTA KU.DASH

DAYANANDA MOHAPATRA

M/S SIDHESWAR MOHANTY

ADV.

M/S.M.PRATAP

BIRAJA PRASANNA SATAPATHY

BIRAJA PRASANNA SATAPATHY

M/S.SRIKAR KUMAR RATH

M/S.SRIKAR KUMAR RATH

BIRAJA PRASANNA SATAPATHY

BIRAJA PRASANNA SATAPATHY

T.RMEHER

ANJAN KUMAR BISWAL

ANJAN KUMAR BISWAL

KANANBALA ROY CHOUDHURY

M/SK.M.H.NIAMATI

M/S.PABITRA KUMAR NAYAK

M/S.UPENDRA KU SAMAL

MAHESWAR MOHANTY

M/S.S.K.OJHA

M/S.BIBHU PRASAD MOHANTY

M/S.BIREN SANKAR TRIPATHY

M/S.SUSHANTA KUMAR PRADHAN

M/S.BIBHU PRASAD DAS



247

248

249

250

251

252

253

254

255

256

257

258

259

260

261

262

263

264

265

266

267

268

269

270

271

272

273

274

275

276

277

278

1803/2020
WP(C)/1319/2020
1804/2020
WP(C)/4078/2020
1805/2020
WP(C)/4079/2020
1806/2020
WP(C)/26390/2019
1807/2020
WP(C)/20459/2019
1808/2020
WP(C)/4081/2020
1809/2020
WP(C)/4082/2020
1810/2020
WP(C)/4084/2020
1811/2020
WP(C)/4085/2020
1812/2020
WP(C)/4087/2020
1813/2020
WP(C)/4089/2020
1814/2020
WP(C)/4092/2020
1815/2020
WP(C)/4093/2020
1816/2020
WP(C)/3851/2020
1817/2020
WP(C)/26297/2011
1818/2020
WP(C)/26298/2011
1820/2020
WP(C)/4097/2020
1821/2020
WP(C)/4098/2020
1822/2020
WP(C)/4100/2020
1823/2020
WP(C)/4101/2020
1824/2020
WP(C)/25604/2019
1825/2020
WP(C)/4105/2020
1826/2020
WP(C)/4106/2020
1827/2020
WP(C)/3979/2015
1828/2020
WP(C)/4113/2020
1829/2020
WP(C)/4114/2020
42020
ARBP/43/2018
16/2020
0JC/3918/2002
27/2020
CRLMP/66/2020
28/2020
CRLMP/485/2019
37/2020
CONTC/2209/2019
76/2020

BRAJABANDHU MOHANTY-MP

DR.SAMARESHKANTI PANDEY-MP

MANORANJAN DAS-MP

BASANTA KUMAR KHATUA-MP

SUSHMI SUPRIYA MOHAPATRA-MP

M/S.SAMARENDRA PATTNAIK

M/S.RAM PRASHAN DASH

SANGRAM JENA

BIRAJA PRASANNA DAS

SK.SAMAL

MAHAPATRA SANGRAM KESHARI SECURITY AGENCY ,B8SRTARU KUMAR SARANGI

NAYANA BEHERA-MP

UMA CHARAN RATH-MP

PRADEEP KUMAR PANDA-MP

NIHAR RANJAN ROUT-MP

CH.VENKAT RAO-MP

M/S SARVANA GLOBAL ENERGY LTD.-MP

RABINDRA KUMAR MISHRA-MP
BASANT KUMAR PALAI-MP

NIHAR RANJAN PANDA-MP

NIHAR RANJAN PANDA-MP

DIPU MANDAL-MP

KHALIDA BIBI-MP

AYUB ALLI KHAN-MP

CHINARI SIBAJ SUBUDHI-MP
SUSANTA KUMAR SATAPATHY-MP
ANTARYAMI SAHOO-MP

BRAJA KISHORE DAS-MP
E.VENKAT RAO-MP

GANESWAR BISWAL-MP
M/S.NOBLE PHARMACARE LTD.-MP
M/S.PRADHAN ASSOCIATES-MP
AKSHAYA KU.PARIDA-MP
SANJULATA BISWAL-MP

NOOR ALLI KHAN-MP

ALOK MISHRA-MP

PANCHU PRADHAN-MP
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A.K.MOHANTY B

SIBA PRASAD PATI

FALGUNI RAJGURU MOHAPATRA

PRAFULLA KUMAR RATH

FALGUNI RAJGURU MOHAPATRA

M/S.SARAT KUMAR GAJENDRA

SIBA PRASAD PATI

M/S.GOPAL KRUSHNA MOHANTY

M/S.PRAMOD KU.ROUTRAY

M/S.PRAMOD KU.ROUTRAY

PARSURAM PANDA

M/SJK.MISHRA 2

M/S.JK.MISHRA 2

SIBA PRASAD PATI

GOURI MOHAN RATH

SURYANARAYAN PATTANAIK

GOURI MOHAN RATH

MR.ARUN KUMAR BUDHIAAMICUS CURIAE

M/S.SRIKAR KU.RATH

M/S.SOUMYA MISHRA



279

280

281

282

283

284

285

286

287

288

289

290

291

292

293

294

295

296

297

298

299

300

301

302

303

304

305

306

307

308

309

RSA/376/2012
77/2020
RSA/156/2002
97/2020
BLAPL/1617/2019
104/2020
BLAPL/11265/2019
106/2020
BLAPL/61/2020
129/2020
MACA/1298/2018
136/2020
MACA/456/2018
193/2020
ABLAPL/2397/2019
194/2020
ABLAPL/11618/2019
195/2020
ABLAPL/16986/2019
196/2020
ABLAPL/11657/2019
197/2020
CRLMC/744/2019
197/2020
ABLAPL/11656/2019
198/2020
CRLA/62/2016
199/2020
ABLAPL/13573/2019
200/2020
ABLAPL/12486/2019
201/2020
ABLAPL/13519/2019
202/2020
ABLAPL/10190/2019
203/2020
ABLAPL/14781/2019
204/2020
ABLAPL/13572/2019
205/2020
CRLMC/3016/2019
205/2020
ABLAPL/10721/2018
206/2020
ABLAPL/19620/2019
207/2020
CRLMC/4072/2016
1686/2020
WP(C)/15499/2019
1689/2020
WP(C)/22039/2017
1690/2020
WP(C)/22040/2017
1692/2020
WP(C)/26367/2019
1699/2020
WP(C)/175/2020
1706/2020
WP(C)/6782/2019
1716/2020
WP(C)/27114/2019
1743/2020
WP(C)/13001/2019

SUBASH CH. PATTNAIK-MP

PAPU@SITUN DHAL-MP

JAY EE BEHERA-MP

GANGURAM MUNDA @ GALU-MP

ORIENTAL INSURANCE CO.LTD.,SAMBAL PUR-MP
DIVISIONAL MANAGER,ORIENTAL INSURANCE CO.LTD.,ANGUL-MP
BAPI DALAI@SUSANTA-MP

PRASANTA MOHAPATRA-MP

GAYAKA NAIK-MP

SOLEMAN KHAN @ SOLA-MP

JULA @ UMAKANTA BISWAL-MP

SARIFUDDIN KHAN-MP

SURENDRA MUNDA-MP

RAGHUNATH PARIDA-MP

TUNA@DIPAK NATH@DIPAK KUMAR NATH-MP
KAPILENDRA NAIK @KAPI DEHURY-MP
SUDARSAN MOHANTY @NAGA-MP

JAGABALIA PATRA@JAGA PATRA-MP
BHIMSEN SING-MP

RAMESH CH.MALLIK-MP

PANCHUA BEHERA@PANCHANANA-MP BASUDEV MISHRA
SUSANTA BAL-MP

BHIKARI SWAIN-MP
SATYABATI SINGH-MP
SIMANCHALA TRIPATHY-MP M/S.DEBASHIS NANDA
SUSANTA KUMAR KHADANGA-MP M/S.DEBASHIS NANDA
SUKRU PRIRIBAKA-MP
SUDAM PADHI-MP
LAXMIPRIYA PRADHAN-MP B.K.SAHOO
BIHARI J PRESSURE VESSELSPVT LTD-MP

D.K.MAHAPATRA

RANJT PRADHAN-MP
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310 1764/2020 SOUMYA RANJAN BARIK-MP

WP(C)/25448/2019

311 1765/2020 SOUMYA RANJAN BARIK-MP AMIT PRASAD BOSE
WP(C)/25448/2019

312 1768/2020 SOUMYA RANJAN BARIK-MP
WP(C)/25448/2019

313 1774/2020 DEBANANDA DASH-MP
WP(C)/1831/2020

314 1801/2020 PARBATI GOUDU @ DALAI-MP
WP(C)/963/2020

315 1819/2020 SK.YUSUF ALI-MP SOUMYA MISHRA
WP(C)/10294/2018
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